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spe'l in the prison he struck a deal
with tne then rulers and gained his
release.

As soon as the Fmergency ended,
he made a fast on: by the sale of
his ‘Judgement’, For him, Sir, story
telling and selling draws heavy
money. Like the cliameleon he sports
different colours a d sells his hot
cakes. Such men a.e not only dange.
reus, Sir, but i m- estimation despi-

cable. Sir, let not this House suffer
insults from such . person. I have
the total trust and complete confi-

dence that this person will not be
permitted such indulgences by you,
Sir Sir, on behal! of the Dravida
Munnetra Kazhagara, to which I have
the honour to belcng, and on behalf
of my leader, Dr. Kalaignar Karu-
nanidhi, T record 1y protest and re-
sentment about the¢ ignoring of the
Parliament in the manner in which |
have referred to eurlier in this state-
ment. s -

THE INSOLVENCY LAW .
(AMENDMENT) BILL, 1978

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN): Sir, 1 beg to
move for leave tc introduce a Bill
further to amend the Presidency-
towns Insolvency Act, 1909, and the
Provincial Insolvercy Act, 1920.

The question wa~ put and the mo-
tion was adopted,

SHRI SHANTI BHUSHAN: Sir, I
introduce the Bill.
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The House then adjourned
for lunch at eighteen minutes
past one of the clock.

The House reas embled after lunch
at twenty minute past two of the
clock. Mr .JDepuiy Chairman in the
Chair.
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SHRI JAGJIT SINGH ANAND
(Fuujab): Mr. Deputy Chairman, Sir,
this 1s the first full_-fledged Janata
budget that is before us. Last time,
the budget had to be presented soon
aftcr the victory of the Janata Party
and the Finance Minister could hide
behind the fact that he had no time
to prepare a proper budget reflecting
the policies of his party. Sir. now,
their is no excuse of lack of time and
what js revealed through this Janata
budget is the ugly face of the Janata
Party. All the distorting features, all
the contortions, all the negative as.
pects of our economy that during the
last 30 years have been accentuated
through this budget.

Sir, the Prime Minister had been
saying time and again that prices
wouid be controlled by the time of
the budget. He wag telling us to
wait till the budget when the things
would be under control. But what do
we find in this budget? We find that
heavy burdens have been imposed on
the common man—Rs. 499 crores
through indirect taxation and Rs.
25.5 crores through direct taxation.
And, Sir, despite all the tall promises
and declarations about not resorting
to deficit financing, which is an instru-
ment of transferring resources -
from the poor to the rich and
a subtle invisible loot, more than Rs.
1000/- worth of deficit financing has
been resorted to. This opens up dan-
gerous possibilities of inflation

Sir, the hudget is directed against
the growth of the public sector and
planned development of the economy.
As you know, Sir, earlier preferential
purchases from the public sector were
stopped. Now whatever expenditure
is planned for the public sector, 90
per cent of it is for on-going pro-
jects. So it is obvious that the Janata
Government, which has a reactionary
philosophy and outlook, is out to
stultify the public sector,
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Then, Sir, the prices are bound to
go up. And the prices have already
gone up. Sir, the Finance Minister
has performed a very fine finesse by
talking in terms of percentages while
presenting the budget, saying that on
the basic duties, the levy will go up
by 2 to 5 per cent and using such
aother phrases. Even the newspapers
of that day, which went Torward to
publish the budget, could not come
out with the fact the prices of essen-
tial commodities, excepting very few,
would automatically go wup because
of the new duties imposed by the
Finance Minister, Not only that, Sir,
Shr1 Dandavate had a few days earlier
presented the Railway Budget with a
small surplus. But through the in-
crease on power, increase on coal, in-
crease on petrol, Shri Patel gecided
the fate of the Railway Budget also.
The implication of this budget and
that budget would be that the Rail-
way Budget will also no longer re-
main a surplus budget.

Sir, certain things had been done
earlier. There had been an increase
in the levy price of sugar. Then tax
exemptions had been given for taking
over fixed units by the big business
houses. And now further concessions
have been given to the big business
in a number of ways. The Janata
Government's total reliance on the

" big business and the rural rich has
beecn exposed through this budget.
Ignoring the needs of the rural poor,
the budget pampers the rural rich by
allocating more finance for rural de-
velopment, though it has not satisfied
Shri Charan Singh, the great cham-
pion of the rural vested interests. No
effort to develop the home market is
there but there is reliance on export
promotion for sustaining production
inside the country. The working
peoples’ demands have to be apprais-
ed, we are told now, against the
socio-economic realities of the coun-
try—that is, the needg of the distort-
ed capitalist path of development
which always imposes burdens on the
poor.

[ RAJYA

SABHA ] 1978-79—General 200

Discussion

Then, Sir, the Janata Government
always talks of inheriting a bad bud-
getary situation and a bad economy,
In certain aspects, the economy was
bad. It continueg to be bad through
out. It wag worse still during the
emergency. There were obvious dis-
tortions. Ang despite the emergency,
in the last year of the emergency, the
inflation had come up. These nega-
tive aspects were there and if serious
effort had been made to improve
these aspects I would have been in
sympathy with the hon’ble Finance
Minister, But there were certain
positive aspects also. There was the
grain stock from the last two good
harvests which would have improved
the financial position but these posi-
tive things were squandered away,

Sir, there wag the Economic Survey
presented a few days ‘oefore the
Budget, In that Economic Survey it
was already said that capital is not
co-operating with the Government.
Private business is not coming for-
ward with proper investment, But
what did we find? We found that
more and more concessions were being
given to them by reduction in lend-
ing rates, by raising the estate duty
and by various other means which I
do not want to go jnto. And what do
we find, Sir?

The consumer price index has gone
up by 9 Per cent. in the first nine
months of the Janata Government—
that was from April 1977 to Decem-
ber 1977—despite all the tall claims
to bring down price rise in general,
especially at the wholesale level, In-
flation has not only been Thalted
but new resurgence of inflation is
round the corner because of what is
revealed by this Budget.

Sir, the emergency had some horri-
ble aspects. But it had some positive
aspects too. For example, the drive
against black money was there. Ac-
cording to Wanchoo Committee the
black money was to the tune of Rs,
10,000 crores in 1970. Today it would
be no less. Ever since the Janata
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Government came in there was re-
markable relaxaticn in regard to the
action against bl ckmarketeers and
smugglers in getting out black money.

S, nothing significant under the
Janata Governmer for building up a
proper public dist ibution system in
rural areas has bren done. Without
that it is el posible at all to make
any of the benefit: for rural develop-
ment reach the oor, The Kerala
Government has tiready organised a
network of rural d stribution of essen-
tial commodities. The West DBengal
Government is in {he process of doing
so but the Janata (Government has not
even touched the fringe of the pro-
blem. In most of the Janata-ruled
States and in the Centre also we find
all the distribution system is confined
to the urban communities which has
provided, to some extent, some relief
which also is goin3 tc be wiped out
because of the nev. fise. 1 policy.

We had huge fcod stocks at
disposal. We covld have
them by organisirg some food-for-
work plan, It was Dr. Ram Manochar
Lohia in his days and, later on, Shri
Jayaprakash Narayan also who used
to talk of paymeni of wages in kind.
Sometimes the Congress Government
also resorted to this measure when
there was famine .r cyclone or some
such thing. But nw when the' food
stocks are lying th re right from 1975
and the other day when a member of
the Jamata Party from our House
raised the question also to dispose of
this food stock belore going forward
with your new policy, I dig say then
and 1 want to suktmit now also that
because of the lac< of purchasing
power of the comn:ion Indian accord-
ing to our Indian economic statistics
there are 20 crore. of people out of
a little more than 30 crores in this
country whose daily earnings did not
go beyond 25 pais:, When such is
the purchasing povser of our people,
there is no questicn of our stocks
getting purchased. When such is the
capacity of our people there is no

our
utilised
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question of fooqd stocks bemg liqui-
dated in a proper manner even when
they are rationed. They cannot be
liquidated because under capatalism
you do not recognise a human being,
Whether it is hunger or anything else
you only recoginse one who has some.
thing in his pocket. You are inhuman
to human misery, Therefore, Sir, I
must say that if these food stocks
were to be liquidated by providing
such work which would be paid with
fcod there was some possibility of its
proper utilisation. But nothing of the
sort is there.
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Sir, there is Rs. 4,000 worth of
foreign exchange, Last year the
hon’ble Finance Minister came forward
with a very illuminating proposal,
that is, allowing the elite, the rich,
luxury-loving people to import the
coveted foreign watches under the
plea that it would stop blackmarket-
ing and smuggling in these watches.
I do not want to dilate on this. The
other day I said that there is more
smuggling in digital watches, but the
policy of the Government of India now
is that if they are allowed to e im-
ported, they can be sold at cheaper
prices, Two years ago, a digital watch
was selling at Rs. 2000, but now it is
available for Rs. 400 or Rs. 500 only.
Anyway, the precious foreign ex-
change was allowed to be squandered
for allowing foreign watches to come
in, Now, Sir, foreign gold is being
invited. Foreign gold is being invited
to mop up the money resources of the
common man who covets gold because
of his old notions. If gold purchases
are allowed by the comman Indian,
what happens is that the resources are
not available for further productive
activity, the resources are blocked, the
resources are only jammed, I would
say. This is a funny proposal which
had come up. ’

Then, Sir, [ would go over to certain
other features, You would bear with
me. I have mixed up my notes. Now,
is there anything being done by this
Government to increase the purchas-
ing power of the common man? For



203 Budget General

{Shri Jagjit Singh Anand]

that, what is necessary is to resort to
land reform. That is a thing aimed at
giving land to the poor. Then, in
order to help the poor people in the
villages, what is necessary is to pro~
vide them with cheaper inputs for
agricultural production, Bug is there
any provision for cheaper inputs?
Then, Sir, there could have been some
steps taken to wipe out the rural in-
debtedness, The last regime, during
the Emergency, while introducing
many negative features, also introduc-
ed what is called the 20-point pro-
gramme. This 20-point programme
which was ©propagated with an
over-enthusiastic crescendo is ™o
longer heard of. But there -were
certain points of that programme
relating to the rural poor, relating

to the agricultural poor, relating
{0 the rural indebtedness, relating
to the house-sites for the Harijans

which should have been taken over by
any Government which was devoted to
the welfare of the rural poor, But, Sir,
we do not hear of any such steps of
either wiping out the rural indebted-
ness or providing houses or house-
sites for those who have no houses, or
coming forward in a proper way with
land reforms, There is no appreciable
effort to wipe out illiteracy, especial-
1y in the rural side. Whatever may be
the Government’s dispensation for the
penefit of the rural poor, their back-
wardness cannot be eradicated with-
oul literacy. Until and unless literacy
is removed, until and unless cultural
darkness is removed until and unless
consciousness is generated in the rural
people, they would not be able to take
help of| the schemes which may be
there directed towards their benefit.
Most of the schemeg are not directed
towards their benefit. They are direc-
ted towards the Dbenefit of the
upper few the vested interests.
I belong to a State which is called the
State of the Green Revolution, But
with the coming of the Green Revolu-
tion the income disparities have ac-
centuated. It has created richness at
one end and poverty at the other.
Therefore, Sir, I was trying to locate
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whether this Government which came
into power on the promise of fulfilling
the aspirations of the poor had taken
any step in thig regarg or not.

Then, Sir, what is the
peasant interested in? He is interest-
ed in proper prices, Here, I will not
refer to wheat and all that, Wheat
will be comiing into the market next
month. The question of wheat prices
has been dealt with in the past. I also
took it up in the House earlher. But
there are two cash crops which affect
the producers in the villages very
much. One of them is sugarcane,
Now what is happening to sugarcane?
Sugar levy price has been pushed
up to the detriment of the sugar con-
sumers. Regarding the sugar cane
which was fixed to be sold at Rs.
13.50 P,, the other dJay there was a
lot of hulla baloo in the House, and
the Hon, Minister was telling us that
he had seen in Haryana that thére
was no distresg sale of sugarcane.
Now, Sir, the Irrigation Winister of
Haryana, Shri Virender Singh in the
Haryana Assembly is on record to say
that sugarcane is not selling at Rs.
13.50 but at Rs, 9.50. Then, at
Jagadri sugarcane was not being lift-
ed even at Rs, 6 per quintal, And now
the situation is that the Haryana Gov-
ernment, one of the two States which
produce sugarcane in quite a big way,
has come out that it is not possible for
the Haryana State to take over 80 per
cent of sugarcane production. |

comumon

Then, I come to cotton, Sir. The
Cotton Corporstion was created, Now
it is ag it was in the last regime. To
purchase the fotal produce of cotton
produced in the country, at least
Rs. 300 crores are required at the dis-
posal of the Cotton Corporation, but
even Rs. 30 crores would not be pro-
vided and that too the money would
not be provided in time. The Cotton
Corporation would alone enter the
cotton market when through distress
sale all the farmers who had no hold-
ing capacity to hold on, had already
sold their cotton holdings, Even now,
Sir, in the Sirsa, Fazilka ang Abhor
belt. .Sirsa is in Haryana and Fazilka



and Abhor in Punjab and this is a
great cotton producing belt—distress
sale of cotton Is g oing on.

I want to brin: another interesting
feature of the distress sale of cotton
that was going (n for many months
to the notice of t1e House. The day
before the demonitisation ordinance
came, suddenly t}e cotton prices shoot
up in Malout, ‘Iukteswar, Fazilka,
Sirsa and Abhor by more than a hund-
red rupees. Suddenly the cotton
traders appeared in the mandies and
also in the villag:s. The villages $0ld
theip cotton wit1 great enthusiasm
and gusto, On that day and even on
the previous day they were all paid
ip 1,000/- rupee notes, and the poor
cotton producers had to sell their
notes the next day in the same
mandies of Maloat, Abhor ang Sirsa
to the Sahukars for Rs. Rs. 500 be-
cause a trader who had in his arhat
books some balance pending, can
very well claim that money. Then I
am told that a r lation of a dignitary
of the Janata Pirty in Haryana, an
illustrious son o the dignitary, went
and purchased them at Rs. 700, You
know, Sir, that since the Sanjay
Gandhi’s time, all the sons are illus-
trious. It is a phenomenon in our
country. This is a big scandal. You
go anywhere in Punjab and Haryana,
this scandal you will find,

3

What I am saving is that this Gov-
ernment includir g the Home Minister,
which is talkin;; about the rural
people, if it is at all interested in wel-
fare of the rural people, should be in-
terested in protecting the commercial
products of the rural people.

SHRI RAMANAND YADAV
(Bihar): He is interested in the rich
people. |

SHRI JAGJIT SINGH ANAND:
1 am only saying about the rural
people. I know that he is interested
in the rural rich, I know that he is
an agent of the vested interests. I
do not want to repeat. There was
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some unfortunate incident this morn-
ing. I am not taking him in that
light.

If he had any anxiety about it, then,
Sir, he should have seen to it that at
least the cotton crops of the rural
people get some adequate price. But,
rothing has been done at all, Sir.

Now, Sir, we must realise what the
situation is in the cities. This Gova
ernment has been following a consis.
tently anti-working class policy. The
Home Minister has declareq that he
woulg no longer tolerate any ‘ghe-
rao’. As a great Gandhian, does he
not remember that there are peace-
ful ‘gheraos’ also? The other day I
mentioned the case of the Kanpur
Swadeshi Cotton Mills. From 1973,
every time the workers, to get their
wages, had to use, had to organise
peaceful gheraos. They used to put
up a table a chair and the telephone
iink for the officers concerneq and
served them with sweets and water,
and when they knew that they can.
not go home, they took bank Iloan
in a day or two and paid their wages.
This dispensation came to power in
the name of civil liberties and they
have issued stern warning that there
shall be no gherac. Now they say
that there should be no strike. Last
year we saw what happened in
Faridabad, Scnipat and Ghaziabad.
And we saw the culmination of the
killings ang massacre in Kanpur. And
this year what do we find? There is
a sardar who claims to be the leader

cf the sikh community. In this fac-
tory g strike has been organised.
And shooting is resorted to by so-

called guards. Then a complaint is
lodged and the Haryana police is
asked to investigate the antecedents
of 13 of his guards. Three of them
are found to be with the criminal re.
cord in the Ballabgarh police station.
About the others, may be in other
police stations there is some criminal
record. Now, Sir, armed guards are
provided to these looters who have
been exploiting the unorganised, rural
poor people around Delhi, who have
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beeen traditionally kept backward by
the British in order to perpetuate
their rule frem olden times, through
organisation and employment of gang.
sters with arms. 1 do not want to
dilate on this.

The trade union rights of the wor-
kers are being questioned at every
stage. The trade union Bill is yet to
come, but what is in the air is that
the basic right of organisation and
recognition will be attacked in a
subtle way by interesting the mem-
bership to 51 per cent for purposes of
recognition. So, the working class
1s being attacked, the agricultural
poor are being attacked and the rural
producers are suffering. And what is
happening to the weaker sections,
especially the Harijans? It has come
up in this House often enough. It
was a Janata Party Chief Minister
who declared the other day in Madhya
Pradesh that as many as 105 people
have been killed from April to De-
cember in hig State. But the work-
ing class, the agricultural labour, the
toiling people are not taking it lying
down. The toiling people are much
more determined to fight back this
offensive. The toiling people know
who their enemies agre. The Janata
‘hawa’ has gone. What do we find
from the election results in Andhra
and Karnataka? Mr. Devraj Urs is
on record as saying that because he
implemented the rural progressive
measures embodied in the 20_point
programme he would win. He said
at the time of the split in the Cong-
ress that whether the Congress re-
mained together or split, whatever
happened to it, because he stood by
the Harijans because he stood by the
minorities, because he stood by the
backward classes he was going to
win. And he did win. Then, Sir, in
Andhra also there has been a cyclone,
a new Cyclone nor the type of
cyclone fthat Mr. Rajnarain envi-
sageq when he shouted at them.
What is that cyeclone due to? 1
have no misgivings about the pro-
ponsities of the lady as to what she
may be p to. Only this morning I
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was reading the letter of Mr. D. P.
Singh, a valued colleague of mine,
who was promisel a ticket by her.
But because of the same caucus, be-
cause of the same reactionary forces
which dominated during the Emer.
gency, a very enlightened Member
was. ...
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SHRI JAGJIT SINGH ANAND: It
is public property. It is public
knowledge that the same caucus is
still continuing. What I am saying
is that this caucus js still operating.
It is good that Mr, D. P. Singh, after
consistent support to her, came out
with the real face of this caucus which
govern this lady and, according to
him, pressurised her to nominate noto-
1ious reactionaries, ditching all the
progressives. On what did she win?
Who voted for her? How did ghe
sweep Andhra? By showing the
landlord-kulak-exploitor face not only
of the Janata Party but also of the
people inside the official Congress. I
regret to say that. But it is a fact
that those very people who stood....
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SHRI JAGJIT SINGH ANAND: I
will not dilate on this but I am only
pointing out that despite all the nega-
tive propensities being there, the peo-
ple have voted in a big way for her
in the southern States. I am pointing
out why the people have come forward
in two States very distinctly and in
the third State also quite significant-
ly in favour of the lady, against whom
all this shouting and denigrating com.
petition was organised to an extent
that people got bored to listen to the
AIR or to see the TV. People have
got fed up. They have come to be.
lieve, rightly or wrongly, that this is
all motivated. I am not saying that
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1 have come to healieve so. I am not
passing an opiniin, though. I know
that there is grcss misuse of the
media, grosser han over before
under conditions ¢f non-Emergency.
Now invisible controls are exercised. I
know what is being done. When I am
on this, I must point out that all the
rProgressives who have been coming
tc the TV on various occasions are
being phased out ang their program-
mes are being cut, And the biggest
example is the cuse of Mr. ilamlesh.
war of Bombay, whose Pa:rikrama
programme has won kudos from
everywhere. He was a very devoted
person and his was unique pro-
gramme. Even he is forceq to shift
his job to Delhi and they want to
throw him out. What I am trying 1o
say is that in the situation that is
ihere, where the masses are now alert,
where the masses have recognised
their enemies, w!lere the masses can
aiso be misled in a certain situation,
in that situation, imposing of more
burdens can lead to a real explosion.
And there is sirimering discontent
within the Cabinet itself. Can you say
that the Janata Farty is a fully built
party? Janata Party is yet to be
formed. When they want to the
polls, they said, Janata Party was yet
to be formed. When they formed the
Government, they said, Janata Party
wag Yet to be buils Now, after eleven
months it is yet t¢ be a party. Human
beings are delivered in nine months.
Some specieg are delivered in ten
months. But in this case even after
eleven months Jinata Party is not
properly built ur. It is not a pro-
perly built up party. I do not know
whether it will ever be delivered at
all as a whole party in future. Be.
fore that probably 1ts past will be
over. It may live to be a party with
the smallest existence. There were
many dynasties ir India. Some exis.
ted for a long time, some for a short
time. But this may happen to be a
dynasty with the shortest period.
(Tvme bell rings) I am ftrying to

close. What I am trying to say is
that this sort of a Budget, this sort

¢f an attitude towards the multi-
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nationals, will not help the country,
will not help the poor people. The
multi_national group that came—with
Freeman—those people are interna-
tionally notorious operators. They
are the people whe subvert their Gov-
ernments, You know what they did
in Chile. So, the Janata Party pro-
mised many things to the people.

But in every sphere the Janata Party
is trying to go back on its promises,
MISA. MISA now would be 3 perma-
rent part of the Crimina] Procedure
Code. This is the liberty they are
giving us. Even when Sardar Patel
brought that measure, it was only for
a limited period. Even if it had to
be brought repeatedly, it was only for
a limited period. But now what they
are doing is in violation of the pro.
mised civil liberties, If the Janata
Party Government continues to pur-
sue the course—the way this Budget
is formulated—the end of the Janata
Party is round the corner. All of us
who are loyal to our people, who are
loyal to the democratic traditions,
who want to preserve parliamentary
democracy, who stand by the people
of this country, we must unite and
fight such measures. When I say this
I talk of friends not only on this side
of the House, but also friends on the-
other side of the House—those who
are positioneq in the opposition as
also those who got themselves posi

tioned somehow or other in the rul.
ling party. They -also say the time
hag come. It is happening in Bihar.
The inside fight has now become an
open fight. The Janata Party MLAs
are having an open fight among them-
selves on wrong issues, wrong posters.
It is for us to pose the correct issues;
it is for us to show the correct path
and fight the capitalist path of deve-
lopment; it is for us to fight for real
structural changes to ameliorate the
conditions of our masses, to bring
them up and bring forward a situa-
tion in which the thwarted march of
Indian parliamentary democracy, the
thwarteg march of the Indian people
towards their cherished goals, is again
carried forward in a big way and our
country reaches the goals which
Bhagat Singh and other martyrs set

210
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before themselves when they went to
the gallows.
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DR. V. P. DUTT (Nominated): Mr.

Deputy Chairman, I hope this point
taken up after my speech.

Sir, grmat many
said abofit the

things have been
Budget--some lauda-
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tory and some critical—and one
would not like to repeat all those
points. Still, one has to give one’s
own overall assessment of the Budget,
ng matter what others might have

said.

One newspaper hag described this
Budget as an ‘accountant’s Budget'.
There is no plan for development in
it. There is no vision in it. There is
no strategy of development in it. In
fact, it can be described as a design
of stagnation. Sir, I choose my words
with utter responsibility. This Budget
is an attempt to transfer resources
from the unaffluent ta the affluent.

I should like to bring to your notice
the paradox of a kind which has
hardly been witnessed in many other
countries—y paradox on which the
hon. Finance Minister ought to say
something. We have huge foodstocks
in the country. We have a massive
foreign exchange reserve. We have a
great deal of unutilised capacity. And
yet the entire philosophy of ihis
Budget is inflation for growth. Thig is
the paradox that I would like the
hon. Finance Minister to explain.

We have a foodgrains slock of
about 20 million tonnes, or even more
than that. By December 1977, our
foreign exchange reserve had accu-
mulated to Rs. 4,000 crores. And yet
we find that the prices have been ris.
ing, that inflation has been gripping
the country and the public sector
investment, even in nominal terms,
has been lagging behind the projected
rate.

The hon. Finance Minister has not
liked what I said and therefore he
went away. Sir, I am sorry I am dig-
ressing a little. To my mind this is
typical of the mentality of this Gov-
ernment, This Government does not
care what people are saying or what
the hon. Members of Parliament are
saying. In fact, I would like to say
that the hon. Finance Minister hasg
hardly sat in this House. It is for you
and other hon, Members to say
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whether this is fair. But when you
have this kind ¢f wooden-headed bu-
reaucratg headinj the finances of the
greatest financia® institution of this
country, namely the Government of
India, you can imagine what will be
the situation.

Anyway, I am saying that we have
20 million tonnes of foodstocks and
Rs. 4,000 crores of foreign exchange
reserve. At the samg time you find
that the public sector invesiment is
lagging behind the projected rate.
The fixed capitil formation for the
private sector has eiso decelarated. In
spite of all these, in spite of this
comfortable  foodstocks position,
foreign exchange reserve and low in-
vestment, we have a situation of ris-
ing prices. Dur.ng the last one year,
the prices of food articleg increased
by eleven per cent and those of tex-
tiles also increised roughly at the
same rate. In ‘ther words, the com-
mon man is pasing more and more
for the necessitizs of life. That is why
I raise this pcint that there should
be some explanation coming from the
treasury benches. Why is this para-
dox being allbwed to rule in the
economy of the country? My own
analysis, whatevey analysis I can offer,

* is that this is lecause you are trying
to find the easiest way out. You are
leaving it only to the bank liquidity.
Whenever the Fovernment is in defi-
cit, it goes to the banks to borrow
money instead of trying to raise re-
sources interna ly. Whenever the pub-
lic institutions lag behind, they also
go to the banks to borrow money
and the privat: sector, the corporate
sector, instead of raising resources
internally throuvgh its internal savings.
also goes to the banks ang the other
financial institutions in order to get
liguidity, in order to get money. I
think this is the majgr cause for the
trouble, This, shall I say, financial
indiscipline and this financial irregu-
larity have be2n some of the major
causes for the dilemma which I have
pointed out.

[ 16 MAR. 1978 ]

1978-79—General
Discussion

There is another thing which I
would like to point out. I would like
to bring to the notice of the honour-
able Minister of State for Finance—
at least he has shown his patience by
being here all the time and, there-
fore, in appreciation, I would like
to bring some of the points to his
notice—that I am trying to identify
many of the factors which are res-
ponsible for this inflation and for this
inflation-for-growth philosophy which
you have adopted ang I am frying to
point out that while there are stocks
of cereals with the Government and
while there are unutilised capacities,
there are various essential commo-
dities which have been in short sup-
ply like pulses and oi] and one of the
items which has registered a higher
price rise is pulses. The prices of.
pulses increased by 67 per cent last
year and the prices of fruits and
vegetables also went up. So, even
when you have a comfortable food
stock, there are always some essen-
tial commodities which are jn short
supply and I would like to say that in
such a situation what happens is that
some essentia] consumer articles are
exported. In fact, even in a period
when the prices were rising rapidly,
a number of essential commodities
were exported in the name of earning
foreign exchange and the export of
sugar is one such example. I may
point out here that an analysis made
by the “Economic Times” Research
Bureau suggests that the export of
essential commodities may be form.
ing or constituting as much as one-
fourth of our total exports, one quar-
ter of our total expoxts, and thai too
when the oprices are rising in the
country. This is something which, I
think, ought to be taken note of.
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Then, Sir, the Government has fail-
ed to bring about or build up an effi-
cient machinery for public distribu-
tion in order to see that the essen.
tial goods and commodities reach
the people promptly and at suitable
prices, at reasonably controlleq prices.
We have heard a lot of talk about it.
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But, Sir, till date, no suitable machin-
ery for public distribution has been
built up in this country. I would like
to say that one of the reasons for this
ig that powerful vested interests are
involved and they do not allow you
to build up such an efficient and such
a necessary public distribution sys-
tem because they are right within the
coalition that is ruling the country
and, Sir, it is like what the “London
Times” put it very correctly:

“You have in India a Board, a
Company’s Board, which ig ruiing
the country over which presides,
the Chairman, not the Prime Minis-
ter.”

So, Sir, I am identifying some
3r™, of the Factors that are res-

ponsible for this so-called
new strategy that you have adopted,
that is, the philosophy of inflation for
growth. And there is no doubt that
you have adopted strategy of inflation.
Whether there will be growth or not—
that is a different matter altogether.
Of course, I need not remind the
House that the two biggest warriors
against deficit financing this country
has known were the present Prime
Minister and the present Finance
Minister. But today they are adop-
ting that philosophy. In fact, I would
like to submit that the actual deficit
would be much more than what has
been indicated by the Budget, be-
cause while indicating the deficit of
over Rs. 1000 crores you have not
taken into account the additional
burden of Rs. 80 crores on the Exche-
quer to sanction another instalment
of dearnesy allowances to Central
Government employees and the con.
cessions given to the sugar industry.
You have also excluded the losc of
revenue from withdrawal of th: tax
on bank interest, All these have not
been takin into account. Therefore,
the actual deficit, I would say, would
really be much more than what you
have indicated in the Budget.

[ RAJYA SABHA]
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I was reading a speech by the
Deputy Chairman of the Plarning
Commission in support of the new
philosophy in which he described two
blessings; foreign exchange reserve
and foodstocks. For neither of these
you can take the credit. And for one
of them at least you will be depen-
dent on the rain goods. Therefore,
just to bank on these two blessings
in order to adopt your present policy
of inflation for growth may turn out
to be not only dangerous for your-
selves but also disastrous for the
country, And therein he doubts that
you have imposed what I would call
savage taxation—savage taxation on
the people. In fact, I would like to
go as far as saying that it is the big-
gest assault on the consumer and on
the common map ever made in pogt-
independent India, because you have
raised the prices of virtually every-
thing—5 per cent surcharge on the
basic excise on all items, even consu-
mer poods, general excise op items
not elsewhere specified raised from
the present 2 per cent to 5 per cent,
blanket 5 per cent increase in basic
excise on all itemg that you say
will yield Rs. 223 crores, levy on
power generation, levy on coal. Now,
all these will lead to a spiral in prices.
Though you say that levy here is
small or the levy there is ma:ginal,
the cumulative effect of these levies
will be a general rise in prices, be-
cause the end-result would be that all
these levieg and all these imposis will
be passed on to the people, You have
departed from the policy that you
said you would be adopting when ihe
Jha Committee’s Report comes in, and
that is to reduce the burden of in-
direct taxation. On the other hand,
you have gone in for such a heavy
indirect taxation that has never been
done in post-independent India. And
on the othey hand, instead of lcoking
carefully into the question of direct
taxation and reducing the burden, you
have increased the burden for the
common man. That is why I said
that this has heen a philosophy  of
transferring resources from the
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unaffluent to the : fluent. That is why
I choose my words advisedly.

Then, Sir, I would like io noint out
to another very mnajor danger point.
That ig the public debt. The Govern-
ment is becoming more and more
heavily indebted :s a result of which
there can be a danger of the Govern-
ment going bank-upt. The outstand-
ing public debt cf the Central Gov-
ernment is going to rise by 4117
crores in 1978-79 :gainst the estimated
rise of 2550 crore: It will be a total
debt of 29420 crores. It amocuntg to
an ncrease of 60 per cent in the pub-
lic debt in the next 3 or 4 years. Of
course, the major portion of this is
the internal debt. But there is also
going to be an in-rease of 800 crores
of rupees in the external debt. While
I am on this ext rnal debt, T would
like to ask why you go on borrowing
from abroad when you have such
bulging foreign  exchange ressrves.
What is the need? Tt seems that there
is a certain race and delight in com-
petitiveness among the various de-
partments of the Government as to
who can borrow more from foreign
sources. You have such huge re-
sources. I was reading only yeuler-
day or the day before yesterday that
you are going to take huge 1oan for
railway modernisztion. You have all
thess massive fcreign exchange re-
saives. And yet you are going on
bo-rowing for eve -ything from cthers
and adding to the public debt. T say
that if vou dp not examine this ques-
tion ¢f mounting public debt, both
internal and external, before it is too
late, the Government might collapse
through bankruptcy. I am not saying
that the Government will collapse.
But I am pointing out the danger.

Sir, time is short. I would like to
mention one or two other things
which are important. I am talking
about inflation because some of the
hon. Members on the Treasury Ben-
ches do not seen *o be convinced that

§
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these levies will necessarily cause in-
flation. In fact, the Economic De-
partment of the Ministry of rinance
has said that they are confident that
tnere is going to be no risz in prices.
Of course, they do not seen to be
reading the newspapers because the
newspapers are reporting that the
prices are already rising. Nor do
they seem to go shopping in the mar-
kets. Otherwise they woulu know
what is happening to the prices. I
am taking the figures that are gene-
rally known to the economists in the
economic language. The study of
nearly 1650 public limited companies
in the private corporate gector reveals
that power and fue] expenditure
accounts for 5.1 per cent of the total
value of production and there is every
likelihood that this additional levy
will hike the cost of power for the
industrial sector by another 1 to 1.5
per cent of the total value of produc-
tion. Even high priority industries
such as iron ang steel, non-ferrous
metals, etc. have not been left out
from the purview of this levy.
So the cost will find its way ulli-
mately into the end prices charg-
ed from the consumer. 1 gay today
that within a year you will find the
prices spiralling, Prices of gl the
things will be spiralling,

There are one or f{wo other things
which I woulg like to mention Dbe-
cause the time js short. I welcome the
1dea and the notion that in a country
like India, there should b¢ emphasis
on agricultural development. Nobody
can disagree with that. In fact, in this
House, many of us, year after year,
whether in the previous Government
or this Government, have said that in
a country like Indja, education, tech-
nology, industry and the whole com-
plex of development must be taken
to the villages and made relevant to
the peeds of.the villagers. But I
would like to add that it is totally a
mechanical, artificial and wholly falla-
cioug discrimination that is being
made between industrial development
and agricultural development. The
two are absolutely inter-twined and
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inter-related. Can you have any in-
dustrial development in the country if
agricultural development does not go
forward? Conversely also, please tell
me whether there can be any real ag-
ricultural development jn the country
if there is no industrial development.
Last year, industrial development
slumped by ten per cent or more.
There has to be integrated industrial
and agricultural development. Only
then can we tackle the problem of un-
employment, the problem of poverty.
But I do not see any design for that
kind of integrated industrial and ag-
ricultural development.

Then, Sir, I would like to say—
though some of my friends on that
side will disagree with me-——purely as
a student of the Indian socjety: Can
you take Indian agriculture as one
harmonious unit? What do you mean
when you say that you are going to
help the farmer. Certianly the first
question that will arise is: Which far-
mer? I do not agree with the view, I
do not agree in the sense that all that
we have read about the Indian society
goes against what is being said, that
in the countryside there is only one
kind of peasantry. I say, and it has
also been pointed out by another col-
league of mine, that no re-structuring
of the Indian society is possible with-
out land reforms. Some land reforms
have taken place. But that is not
enough. They have not been thorough-
going. And unless you break this
socio-economic domination of the rich
farmer over the poorer gectiong of the
peasantry, it will not be possible for
you to achieve the breakthrough in
agricultural development. That does
not mean that you should not put
money into agriculture, Surely you
can put, But certainly you must also
look into and try to change the in-
stitutional bottlenecks, the institu-
tiona] operations that are taking nlace
in our society. (Time bell rings).
Therefore, I would say that your
whole Budget hag left the surging in-
comes int the countryside totally out
of purview. There is no effort to take
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whatever little money there is from
those sections of the agricultural com-
munity who are capable of paying and
who have money. And you are giving
concessions there. So, you will be
accentuating all the problems that
you are having now in Bihar, in
Uttar Pradesh and in the urban areas.
Therefore, you are promoting the in-
equalities in the country-side
through this strategy. You will not
be able to meet the problems in the
cities, but you will be promoting in-
equalities jn the countryside through
this policy. And the philosophy seems
to be that the urban rich can pay as
little or should pay as little as pos-
sible and the rural rich need not pay
anything at all. I say you take from
those who are able to pay. And your
whole budgetary, financial economic,
institutional policy should be such as
to take from those who are capable of
paying for the development of
those who are not -capable of
paying, namely the agricultural la-
bourers, the Harijans and ¢ther
weaker sections, the urban poor and
so on and so forth. Finally, I would
say that it is asking for the moon from
the present Government. T am sorry
1o say this because the first function
of a Government is to govern. And,
unfortunately, the Janata coalition is
not able to govern. There ig disastrous
deterioration of law and order. There
is increasing oppression against the
working class. There is no effort to
promote harmonious industria] rela-
tions, There is increasing oppression
on the agricultural labour and on the
Harijans and other weaker classes.
Unless you begin to pay attention to
these fundamental problems of re-
structing the Indian society, you are
only tinkering with the problem and
promoting capitalism under the sign-
board of socialism. But, T am happy
to note that our hon. Finance Minister
that way is frank enough to say that
he is not a socialist and he doeg not
believe in thig nonsense. Thank you,
Sir.

Y TrEATARE TTEY ¢ STawfE S,
¥ gwz w1 fdw w1 owg
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aomFe gwe & . afw fafww ===
& foet w7 3@ aw #1 ag fwar —
g OF qrET FT Al g9 G g, 4E
maw qifedt @7 ao g g@lwy & 5w
IS K FUAFT g9 FgAT § AT
7y Iwe WA & gv 9% 1 daq
FIET &, BT & o0 qrs i qArs
gutfaq gY w1 ¥ | wfww g awe
gfas ot gsfafear & g & § =
LW T I A9 gaF F 981 § 79
¢! ¥ I WY FAQ 9T TGd A
St Y T § 13 aste & owr &0
AR st s £ a9t girad
faeft & ( =@ a97 & qEEwHT M |
ag g9z gfeas ¥FeT F f@ams g 7%
T 3w A Areatae A g faawm 14y
7g awz faddl 3 1 @ awe ¥ m
FaFar & & Sramaml w51 g
W F aww I velifed & ¥
Jg TaT W4T & 1§ Fqy T AvEgaT @
fr o avg & 78 awe gofmfl &
g% A g | afsi #1g@y wmowT §
a<t we &1 & | 7w qoft fadw & oY
Br I § | AT AT T §T qT
%y fga™ &1 g sggear #Y @
U AR AT F s § gfaurdr
T8 93 Gerafa ®1 o fara )
Wz T § off Al #1 zEd 99
Bz & gt | e & S s fae
wifes & 59 91 F mF o omE @
T § AR T 31 S gfew 9 § S
q-@Er g, St s A g, feen
gfedi & 39 3w & O J@F FI, T
297 FI ATHTGT A1 45 A AFL 55 Fqawa
feemn &, fsa faar &, saa1 o zod
gerar fagr wam 2 # ST =TEar
gﬁﬁiﬂaaz ¥ 759 78 § 78 =Fer
v 7€ & f S g1 § v aten gfaw
T § qg TOT qEF F AW FL |
Ggd ST dFEiF A e dr o
g8 fomar 99 @w g IEE UF
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Tor Y, AT FW FT AW A TT F T0T
AN q G TE gur | Ma 47 @fagy
TG ST HAT ST a7 FL ATAT w7
frafg #<ar &, = F7 7€ Sret
fowa are us ot £ UFE oW g, S
IHFT ATIAT & HIT TTHY TR H AAZL
FTh AqET sifawr frafg #war &, W
#1 ag Frae fogd qamg, 75, 7%,
ARTT T | AT FT AAET AT A
T qaFT § foad gox g% @« g
BWT & 1 3 AWe ® W1 Ffw F fam
dar were AT T4T 8, g G497 0w
& qra Jgf S '
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Iggata ST, e 3@r F gfa
Fifeq § g § S qaAr foar, Sy
gfau fasft, ¥ a3 frami & &%
73 framt A daex, gadw A wgAT
FIgaT IBTAT, gTH FAT, II¥ TIH
F= AT 7 Ti0eT § o A0 T sgaEdr
Y, wleargwe § a1 fefoa faar,
vz fadlt, wat fAam, g@d awg ¢
wre glaard faeft | e WA &
ag T0d WeHT ST @fage g S w7
FHE arar g, S fuedt sifE &1 R,
gt &, qemer &, FTO g, AT at
% gt fgam | IR Fur g & 7
FT &5 LRI F 2@y for ooy Sy =aan
uEEE fFgr T g wiwear 9%
17 9% 54 FUS &AT femr @ R,
T WX FT G1q &oqm gy faon war §
& g &t arely g diw F1 sa AR
T AT F Al w1 vEqraAz {7ar
ST | qZ W F AW FIw AW
17 9@ 54 FUT TAT 97 § @%@
s s w5 agar gfew wfa & s
gfagm fuefl, T & o v HifF @1
Far gfea wifeq & ameaw &, d=adiy
ASET F ATeAA ¥, wCq feIAuNe
9T ¥ AT A Tral A{ROTA T
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[bﬂ' THTAFE q‘ra'a]

F 9T AT | AA F -TETHY F G AT
W IF TS T3%F F T T ATAT )

ar & wgw B oo agE3 w9
THRHT & AN I &, I7%1 HgAr g
wa g% o ata & 70" qradT 1 qw
BT &Y TN, SAFT FFT0T T3 1417 |
T qF AT [T Fehred I8 S0 99
TF BTG 0ig & T8 ATTHT F1 VT F41
g @& AT 3 qre § 1 fagy feal
FZIERTE famr qr gorr | g #Y 93T
ST AT H, W F AvseE AW,
swindla § srdiae FA A arg =
AT uFz FRT fagre A fiegm @z ose
FAT, FF ATH FT FAH FAT, HF A
& fod waam &9 #Y 715 g8, w9 FAT
a1 due @i fedrfedr s @
T 1 wbEw wwd v ogur ?oAar
AHTT FT FETERTY TFE 9GTH B AN F
e #1 g9 Ugd fRaT P oAdr o
Avg WY o B Wi A Fa7 s fasy,
TR frelt | S RUAT AT | 20-ATEE
ST % waT AT AT 7 oaId
Tga Fifaw # fF 20qd FohEw &
QTR F [ qUT qGH0 T AL,
SUAT @ UK 9T FH | w1 A
T F TR s 0 20-gEA
FARXW & g9 9F OF ¥ AT MT F A
THT JIE0 T BT F | WS A FRA
¢ T =g ag wdvg A wAvgr adv gL
q1 99 qF WT 9 A1 Ag w5
I 9F AlF AT | qAAT @, 4% AGH
JAATT | WS WA HHAA & AR
Fed & for oiewq 2@ a1t FT E fw
[T F S @Fﬁ"{( LR AN %x
SR gafsy  fRar S
WS AT FA-LIG7358 WA § IART
qfen ¥ A1 w&IT § | AT AT
a9E fewr # 9% uft 3@ A g,
SHFT ZTAT AT AF HEN FES & a7
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UTT I3%F 05T 7 qwrary & | fafaw
Tifeat AT ST AT § 37 T qOATET
T A0 § a1 74T Wil & Fa%
SAE WEE FNH FY &ifaw FHifsm o
T SAR di AT qgF & | FA
¥ AE % Az aa gmr ¥ whnfan
g o FOfFat & ag afax 1 0F
T aF JA IEF g6 Adr fag av
7Z G FLAF | AT FT g FLAT 77T
& | §TFTT & I&HT agAaw wagdr
qg AT & 1| SI-SEr AT qreTt w
FTAE F1 gLETT A, g7 awn v wifaw
&1 f5 Faaw wwgd 97 T AT |
q7 F7 AN T3 TE | TR T ATZT H
gz wf, guEtd gaifeai 7 ag v,
ZF7A W R A ATAT FT a8 TR
F(E 98 FeEE FAATA g ogr qrat F
Faara &1 | 34% fAy e av
T | 37 97 &1 AXeTE 5 AL, FE
#wzr 7 7% Frgw FrAg 7 AR
g3 gz AR Az T, T A
f fiw: 8 wi whew o &
Frardt FY, SIAA T AAGT AT FAS
qar a1 1w S ad 7 oAAitE ag
gty a3t 2 1 3afae I wagd
a3t Al 1 WA T IF AT ALY
£ S WiEHT EF Y q5 TFT T GAT A
wTAT FT AR &, WA JaT FE@T 8§
ISHT FTAT I3 1w 4393 @ F
FIT SAITRT IAXY wreqt gTag 31 FHT
3 At 37 AR WEFT TAT W9 FALRT
fF wT FATT BT AT FW_W H I
am Wi 2, fgas wlw ghn
fapl AT A0 AF FHT | GRA v
¢ f5 tAarar ®, gwa 7, fagre g
aqr i O 972 § 709 I F FIs07
wrAr wifad o gate ¥ fwg sa
3 s e ¥ fu Ffeag Y @ f
zafan waT Hra GE FIN WAL FY
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AT T IO/ T FB I ATAT ALY
2

zafaw & &vFT & mard FEIT
fFzmAica™ | 20 GERIC & &
'(Tﬁ'—q'éT'{T\?\f é:, q’;ﬁ"rfﬁ' %, 5QT'§0 Tro o
TR E | IFIT T AF IS5 FAAT & |
IR AT WTAH (T R FIAT T
qE QT AT & TP T & 19 FF FER F
AR WA FT g T ITAFT TN AT
Y §, T BT 2T T ag a7 WA |
zafag a3 § f s frerd Afsw )
afw w1 qTErw stfsg o fed aw
ofuF s & a6t fawrfad | 59
3w § 3 FUT 80 19 gFRIT FHIT
g & &7 @dr FW w@F § 1 99
FHE § wmasT Ay gar arfze 5
29 TIFT P AT FwAT § | YA
FAT 3 IEE AW F Fox T & | W
ooz Fifr F 5T g e FT
g7 TSt ¥ aifer

Fad @ =T & aragny § wAw
FEar g 1 {3 o 15y asie #§ forgar
qar faar AT AT STAT ToT HOH T H
A & 1 gw frdt wrar & fadel A8 &,
e gw 39 wE T v g & G
ATYT F FATL H T2 T GQAT @R g1 FT
@IE | &7 APN ) agd aEee gy
2 ag 3@ FT fF sy 9T dud wigT
a9 qRAT 3 99 73 77 g7 g wfew,
T A T W 1 3 AT I QT 2
fa=lt @ a1 /&7 ST T SA@T I FY
FITAW FI G | & 7O IT Wrgal F1 57
Fgm fF guat AEr wwr & fag
A 18w wwa & ...

SHRI U. R. KRISHNAN (Tamil
Nadu): You can plead for spending
money on all langnages, not merely on
Hindi.

Y TR AT © A FEA FT
a7aq ag g & amr, @ ofr ardy
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I A qF gIT FNY & 5 ww ¥ ww
qE AT T WINT 7 AT ST e
e wF Az wA Ay qmr &
AT AT g@T AT & | ¥ wrgar §
& s wewft srer & Afey ) arfee s
HAATAR A, A7 A w9 F, gfeqr F

TTT | 97 7717 TR 7 Pre-for For
AT § AT I wwe @ TET ATaT |
SHRI N. G. RANGA (Andhra Pra-

desh): You follow the Hindi transla-

tion. Don’t bring in the language
dquestion here.

SHRI RAMANAND YADAV: I am
not bringing in the language question
here. But I have the right to say what
I feel. o

SHRI SHRIMAN PRAFULLA
GOSWAMI (Assam): People want
bread and butter. They are not in-
terested in language. Don't deceive
the people.

SHRI RAMANAND YADAYV: You
are deceiving more, You hear me
first. T am not disturbing you.

it Fuawafa
Far |

StowE aE A fawt owmr
&1 et At | & smgar o |a e
od | q& get g€ v F afor wreg
T W AT aar B oazt F avr 9y
T W qRE AT o afET & g
AT A THA FFAT 41 1 AW Ag
FEAT & fF guTY T3 St wiwr Fagry
Ft B T A & | ITW OF WAy
SEY IAT AR § fg@m #1 sgaeyr
gHr =iz atfr g7 sAa AT gwe
|
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T8 #{9  gOIeg

ot A SGe wreArAY - FvEe
FY ATT I STHY A AT AT FIA |

off T ATER ¢ WA AT HH
ag F&0 § i fegiT §, o< mw ¥,
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[+t TmmAE A17T)
afes Arg §, wgraw #, qIUdT H
Wi fAd § | 787 9 FAF § HIT FTH
¥ oowmd & | & Fgrar wga g fF
oIS ¥t 4 IEIT 99 fE@i #}
% W A T FIA FrAT FF AH
gy gy, afew fas =l &1 AW
o1 3T & | O & 9gW H FEAT AEAT
g fo z@ e & A 1 arw agr faar
7T Eg FT U7, LI IrgE A 97
gt agog aff e @y g1 v
g #&1 s & fF faw are & ag qar
faorargd @ FMA FFY AT E, A9
FAT BT & | T & 707 fer qrai
1, otar 0 st 6 a7 § aarar v
a1 5 10 IS ¥ FT G gAT
z7 faat 1 I AU 39T &, AE-TE
& a1 aar &, afw e & fre am
AT T N fea T g E w7 fF
e FT AW 40 &9F Fe gragr &
Tig FT A1 frary &, @ dar F@T &
S ¥ 3z wad fasr wgarar g,
IE § wqA F9I FT §T qeT £,
ATH &V qgIE AT T ) WA FA
T F feafa o @9 & 0 WS
2 FUST &Y Jo dro  § g arei F
qr g, afew fegml & sasy dar
femnd %1 w1 syaeqr 7t &1 fagre H
fow ardi & qrg U FO¢ w0 § afwa
agi WY frart w1 feary & o #18
=AEqT g | 7 qART § Ig GIHIL
gutafaal &1 1

afaw arg & feqg F a1 § Fg7
ATEAT | AW fRT #1 g Fr
T 9 17T & | IR 3@ g BF gw am
aw % far a3 & qw & srardy ¥ fan
g 9 ¥ § MR ag 3w 99§ a5 fafew
# geqaT ¥ FIEAT T § WW I
WM A HET FH @A [ AT
ST W g1 # A wga fE
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gET wt @Al ® AT Q|
wa #1% Fwar & fr fedw &
FqT FA |I FAT AMET I EH
FE aFTE AT E | H g AR 9T
15t AT g fF ag g fema #r
fanesz £7 Wr § 1 #7780 WT @A
2 f& orfireama < = o gaTdy den
g7 2, fow awg ¥ foewd & o199 99
gHTLT §HAT 9¥ fRaAT g fediera FFT
T ZAT &, Ig 9T WSH AT VT E |
IAF AT FT AT BEST GALY &y
av g w7 T@l § | ofEwear, aSd
777 #tv fqad afeqw s § a7 gfg-
ar7 giEa & fan woy 95 g, wdfas
ez & far wad ¥% & ) mgr
a% f wmg wrw S anfeET ¥ gard
TETST FLIRT HIT qUHEaTT &1 AR
I1EH 9T ST WY qETT geil, T FM 0.
qIIHRT /IR g e fF arfeears
¥ argge W AT W@ T gNfoar
JAFT TEWA A SN A, |TEE)
FWHAAR T 8§ I9 F @F ¢
qF | TET JE4 9 9§ qifeerT
# ZTAHT ZT I, TT AT °4Y TS
AT WL SR FAEAT FB FH G |
BATTT SET FTH! FST g HIT FATY
Fe w1 "y oY agq 9 ¥ | A A
g F SuF uET rgasI B @A
gRiT | IET F FAET gAAT T T@AL
gHIY | WIS 4T §, AAT GHILY FEAIC
g1 ZE YT gART TR GF FRAT TEAT |
o gfAar § F0F 99 aTH A oA
9 @I g | TIHaH o 99 #T O
o9 W& 1 T AT AT o ggrE 4 &
ar g1 § fF gaay s&va adr €

Jawrafy o1, gwTe WM OH
IFAT QAT 9T T 7991 @9 fFEr
ST VET & A€ gAY FWE | F AHHar
g & foaar sqar gaeiwT oAt 9
gd fegqr s =R, Saw @
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T e T T ¢ | gAR fu fae
40 FOT &1 F7 yraar fFar wr g
91X ag a7 W ¥3 77 {99 a¥ @y
gRT HT A=Y ' #IFE AR R
Fr Q0 7rfe 9 @4 gom | wfe &
7g % fF 98 aCw T AMEW A WA
FT G § Al Xg T @Y T | HAR
E7 3 W ¥ 3elheaw 419 =mga §
ar g% qrgm s wfq Fr gV fHaw
®F F o477 AT W7 | TS ATTEIFAT
zq arg #Y § 06 @ 3w ¥ Awa Ay
FraFe 7 fFT ST afer guE w7 o
SqTET gerfr &1 Sy ) ARw ST 4 T IW
FarzaFdaga & fad §eT qam 3,
AT 37 IFR T T99T a2 F f2a7 )
gAfrar & g a7 F faq gEm
#g fear fF gw dafiay aw 8t g,
At sfer sqghr am a1 75T § |
99 qE17 0 37 9177 &7 feafw g at
AT §H TF [ 7 W A@r F90 gOQ
77 AT F URTEATL FAFAAT TAA
i @t g, wg faar § forr gar w
g ! TR T W qFAAT FAAT
# fgme we97 g A1 fRT 9u% arg
T F HEY TE! FETT FT FaaTd
g ' T Y uF Ay 7 FEmar fE
At & waifos (a5 #1 3% amE
SETe & fergeata § o7 Wy 91, ag A=
% & e T 1 Q0 AT & f g
A AT ATE GATT ATETL FT A
£ 741 § A a1 faam ¥ fra
g7 f@a F1 17 AT ARW 97 &0
AT ] | wHITET F g e avex
3T ¥ {71 7 f2aT g AT 9% wE o
gHIT FT M | g 39% foU #1€ 51
Fazfea fagmar =fgg )+ g%
I fqu surar G oY @S ST
qs qr ag fagr smar =T 1 A ag
wivr & fr Qw #7 wAr F foq awET #
T I fadt 1T F1 FIE FHT 7E7 AT
ST =ifgw wiT @Eq 3w FY @ F}
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BT H T@T ST AfeT | gAY dw §
AT & v wae 1 foafe Gar =
T =fen, fow gwre #r fagfa e
F T F 73T g1 TE 41 ) AT gATR
o #1 9fw 97 My M IFE gF
qate &7 fear A gfwr & sfogm &
EHTIT O AT | & Jvgar § fF a1
W &1 e ¥ fau @iF Ffeag w4
gHTY B & o A8 & % F4FT
sgfaran gfrEwi & o faar wnF
qife qF< wrT 9T § I FT W 7Y
% | ;9 STa & 5 oawfar ¥ gl
¥ TR TE-E HOAT B Tt g
2 AR IF! g wiARaR g &
W9 QAT g | T WS qFW W
arg #1 § 5 gl I AT HROHT FY
veT & forq g off zroet wiw 1 syt
g9 g § 97 v A1fee |
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s QAo THo gwri ('H"ETTITZ,') :
FaT 19 sad oy wfgs &ag 39 7 fag
g g ? .
‘5!;‘_%" * (Interruption)

Y TEATHE qIRA : 3@ W AL
SAAT W E7 {EmEl F wn © fA4g
Ffeag & |

=7t JuEwIfa ;. o W19 AT AT '
Fifsq 1

At Tavre TE ¢ A, wEd
ara & 7g FgA1 AEaT § FF gmi Aw
st gfvom, wfeardy, w@ Hog,
Feade (frama AR afge § vt
avF fHEY ®7 ¥ ewlq 2 &0 S
g 1 & oI 59 a1 FT AW T A &
fr @z waARe &7 afggw ¥ AR
grs afqdw § IRl fegdwa faar
STAT areT | feEie 34 o§9w W
yraaT At wmr @ SA% fagg
qreEA W9 1§, 98 WA 2"



231 Budget General

[t Tw@AT arEe)

foar € 1| AR gAY § 5 o Tw W
ared AT A T SFT 39 feww A
FW FL R E | AT qF 77 9@ §
foF § @RT FUT F [IFT FE 418 T 6
wtd | & =mgar g 5 57 Al w7 g
TAAHE &7 qfGa § q9T AT qaaeT
¥ foodwa fear smar =mfgg @ 3
PIT TAT TG FWE q gEET qEOH
ST ALY G | JAAT F§ HL T HTTRT
g a1 § |

SHRI GOVINDRAO RAMCHANDRA
MHAISEKAR (Maharashtra): Mr.
Deputy Chairman, Sir, initially I
would like to welcome the budget in
toto mostly because it has given g new
thrust for the first time in the eco-
nomic policy, planning policy and
financial policy of this country.

[The Vice-Chairman (Shri U. K.
Lakshmana Gowda) in the Chair]
Sir, for the first time we find that em-
phasis has been laid on agriculture
and allied sectors by providing more
for agriculture, rural development and
irrigation and also for area planning
and employment. As one would find,
a sum of Rs. 20 crores has been pro-
vided in this budget. Therefore, Sir, I
find that it is an attempt to strike a
balance in future in the capital-in-
tensive industrial field and the labour
intensive agricultural field. Sir, before
I go into the details of the Budget I
would like to point out why this po-
licy is rational and logical because of
the different situations that obtain
today when the Budget starts.

Some of these items have been
pointed out in the Economic Survey
of this year, The first thing is that
the wholesale price index is lower
compared to last year. I am aware of
the negative side of this statement
that I am making.

SHRI YOGENDRA MAKWANA
(Gujarat) . What about the consumer
price index?
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SHRI GOVINDRAO RAMCHANDRA
MHAISEKAR: That is why I am
saying I am aware about the negative
side of the statement that I am mak-
ing.

The second is that the G.N.P,, the
Gross National Produce, is increasing
by b per cent as against 1.6 per cent
of 1976-77 and 4 per cent. average of
the last four years. I do not say that
it is a matter of complacency but it
is a matter of satisfaction. I say that
it is not a matter of complacency be-
cause in Pakistan the G.N.P. growth
rate is 9.5 per cent. during 1977-78.
I am making a special mention of this
because in certain quarters a view
is being expressed that this growth
rate ig not likely to be finally attain-
ed,

Sir, I may draw the attention of
this House, through you, to the ap-
preciation of this growth rate in
G.N.P. Even the ESCAP (Economic
and Social Commission for Asia and
Pacific) has shown its appreciation in
its report which ig being discussed at
Bangkok. In this report it has been
very clearly said, and I quote:—

“That the high priority given by
the new Government to agriculture
and rural development and the
emerging economic strategy has a
pronounced labour jntensive gnti-
poverty focus.”

In spite of the stress and strain the
economy is showing stable trend
though there is world recession in
economy.

Thirdly, the agricultural production
is to reach 121 million ton mark. I
know there is contribution of nature
also in this. I may just point out
that the backdrop which I have said
is very rational for good take-off.
Fourthly, the balance of payments is
strong. Foreign exchange reserves
continue to increase.

Here, again, there is a negative side
to this, namely, the export rate con-
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tinues to be lesser ind the import rate
growth ig against the export rate.
However, the forcign exchange re-
serves offer a very good cushion. In
fact, Sir, I feel that the agricultural
production in this country and the
foreign exchange ‘eserves are {two
very good cushiois for a rational
take-off of the ecoriomy in the Budget.
Additional allocating for agriculture,
jrrigation and rur.l development are
a very good featu e. But these two
cushions have to te properly ysed. I
would only submil that even in the
highly industrially developed count-
ries inflation is growing. Unemploy-
ment ig also increusing. Therefore, it
is but necessary thet we apply a differ-
ent look, in fact, a different basic
approach to the agricultural economy
which is a major contributing factor
in this country’s economy.

Sir, I feel that there is a great re-
alization in the fiscal policy statement
of the Finance Mir ister where he has
said that concessitns and subsidies
without economic justification ghould
be stopped in future. This ig another
sine qua non of ¢ new approach to
the problem. Sir, “1obody has made a
mention in this House that steps have
been taken to abolish octroi, which
was being discussed for a long time.
Octroi is ome such duty the establish-
ment expenditure «f which comeg to
50 per cent. Thercfore, it is a wel-
conie feature that t 1e Budget saysthat
steps are being talen in order to ap-
proach the State Covernments g see
that octroi is abolished,

Now, Sir, one important thing which
I would like to submit, and which I
have been submittiag in this House in
the earlier General Budget discussiong
particularly, is ab,ut the backward
areas. Sir, it paired me very much
to find that no gtitement had been
made in the fiscal policy by the Fi-
nance Minister in thig year’s Budget,
althogh there was a special mention
about the backward areas in last year’s
fiscal policy statement of the Finance
Minister. Last yea", he had said that
there was a yawning gap between the
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economy of the backward areag and
the economy of the developed areas.
Therefore, as I said, it is very unfor-
tunate that no reference has been
made in this year’s Budget to this. I
feel there js a need to lay emphasis
on this problem because there is a
lot of confusion. The words “back-
ward areas” are used th ambiguous
and vague terms. Firstly, the distress-
ed areas or the depressed areas which
were developed initially but have
gone gick and which require revitali-
sation are also included by some
people in these areas. Secondly, cert-
ain areas which are dewveloping, which
have started developing, and which
require consolidation are glso included
in these areas. I feel this vagueness
has to go and the classification based
on certain indices which the Planning
Commission has once and for all de-
cided has to be made, and the back-
ward areas which very easily go to
show how these indices can ‘be ap-
plied to them should be clearly iden-
tified. Special programmes ghould be
taken up, and amounts should be spe-
cifically earmarked for them. I can
tell you some of the indices. These
are: per capita income, per acre pro-
duce, current consumption, Railway
lines and roads per 100 sq. metres,
employment and social amenities.
These are the indices which will help
us to identify what are the backward
areas in this country. In fact, Sir, the
Planning Commission hag in its re-
port in the past very clearly analysed
247 districts in this country is back-
ward. I, for example, come from a
revenue division in Maharashtra
where all the five distriets, which
were called the Marathwada districts,
have been declared to be economi-
cally backward Therefore, I say that
special attention should be given to
these areas. I find only two provi-
sions for backward areas in this
Budget—Rs. 14 crores under the de-
mands of the Ministry of Industry un-
der A-2, page 26 for subsidy to new
industrial units in selected backward
areas; and another Rs, 45 croreg for
loans for credit co-operative societies
in backward States. T feel much more
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ought to have been done, and should
be done. Schemes and amounts should
have been specifically earmarked. In
fact, I very reasonably feel that there
must be a special cell in the Ministry
of Finance and the Planning Commis-
sion to look after the development
programmes, earmark the amounts for
the States; not only this, they should
also act as watch-dogs for the im-
plementation of these special pro-
grammeg submitted by the Planning
Commission or the Government of
India.

Now I come to another problem.
Whether it is the green revolution or
the white revolution that has to come
through milk and milk products, I
want to see that the achievements
that are made and the targets that are
achieved reach the lowest rung of the
society. And, therefore, I feel that
there is a dire need to change it.

SHRI YOGENDRA MAKWANA:
What was the achievement.
(Interruptions)

SHRI GOVNDRAO RAM-
CHANDRA MHAISEKAR: Please
listen and then you will come to know.
You are talking there and asking me
in between what it is,

I come to the dire need for chang-
ing the present set up of institutional
and organisationa] structure i the
areas where these activities are to
be taken up. Land reforms and
measures for assistance to small far-
mers and labourers have to be exten-
sive and intensive. So also steps have
to be takep for the welfare of the
Scheduleq Castes, the Scheduled
Tribes and other emonomically wea-
ker sections to see that they are in-
volved in the economic activities and
that they benefit from thesg activities,
The nature of the schemes and the
programmes wil] have to be revaluat-
ed in relation to the ghjectives, Some
schemes under all the Ministries will
have to be dropped with reference to
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the concessions and th, subsidies that
are offereg they will have to be
strengtheneq and some neyw schemes
will have to be introduced.

Sir, the Economic gsurvey quite
rightly points qut that the price in-
dex of foodgraing has gone up by
8.9 per cent mostly because the
pulses’ price index has gone up by
36.5 per cent and because the o1l
price index and the oilseed price in-
dex have alsp gone up. The crop
patterns in this country will have to
be decided according to the needs and
according to the demands of the so-
ciety in order to see that we meet
our needs and we achieve the targets
that we set for ourselves. This fact
about the rationalisation of the
schemes and the programmes be-
comes much more clear if we see this
yvear’'s budget. The total provision
for the Plan schemes is Rs. 11,649
crores, out of which Rs. 10,465 crores
are to be spent on the continuing
schemes. Thig shows how we get
bogged down ang entangled ijn the
mechanism of procedures. Only
Rs. 1,184 crores are available for new
schemes, It is because of this that
very little could be provided and
done for dry-latad cultivation. Though
the Finance Minister hag specifically
mentioned in his fiscal policy state-
ment that sufficient attention for the
development of dry-land farming will
have to be given, I have to point out
that in the budget no provision has
been made under the head, “Dry
Land” at page 38 under the schemes
H. 2(3)(1) and H3(3)1. These two
schemes have been mentioned but not
a gingls rupee has been allocated in
the Budget. It makes me to lay more
emphasis on the rationalisation of the
programmes and the schemes in terms
of well-defined objectives and physi-
cal targets,

Then, Sir, T come to the most im-
portant point and that is the deficit.
Although it was estimateq last year
to be Rs. 84 crores, it came to be
Rs. 975 crores, and thig vear it is to
be Rs. 1034 crores, It has been said

-~
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that much of thi would be made up
by partly drawy g from the foreign
exchange reserve;, and for that pur-
pose a bank conscrtium is to be form-
ed according to the statement of the
Finance Minister. Sir, I have a word
of caution here. ..ast{ year also it was
said in the Budget that Rs. 800 crores
would be made up by drawing against
the foreign exchaige reserves, but it
has not been postible tg do so, That
will have to be done in terms of
rupees, and, thersfore I am saying
that it is possible that this may cause
inflation. |

A new economi- situation has re-
sulted partly becuuse of the fruitions
of the previous Plans and partly be-
cause of the new economic priorities.
These two and the proposed massive
Rs. 70,000-crore Sixth Plaa  have
changed its refercnces, siphoning of
'money, new structures gnd reforms.
The regulation of parallel economy
due to black morey will make the
economic task moie difficult for which
all the programmrass ang the policies
will require a new look, Sir, my last
submission is, we have beep talkmg
about universalisation of education
and we have been talking about adult
education. Those have been made
practically obligatory undey the Direc-
tive Principles of the Constitution of
this country. 71 kiow there has peen
a lot of discourse and so many de-
bates have been giing on in this coun-
try for last one jear, that these two
things should be 1aken up on a prio-

rity basis. I wis: that much more
provision Had been made under the
heag of Educatiot), particularly for

these two activities. Knowing fully
well that Educatios is a State subject,

I lay emphasis on this point, Thank
you, Sir.
THE VICE-CHAIRMAN (SHRI

U. K. LAKSHMANA GOWDA): Mr.
Pradhan, you capn take about 12
minutes since you- party has not got
much time,

SHRI PATITPABAN PRADHAN
(Orissa): Mr, Vice-Chairman, Sir,
this incidentally is my maiden

- —racaa—
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speech, and I would like to

start my maiden deliberations with
a few observations which have been
born out of experience of long stand-
ing with the working population. Al-
though it is a welcome sign that the
Finance Minister has hag the widest
possible consultation with many people
on the Budget, yet I feel thig is not
enough. I feel that there should be
a public debate with regard to the
Budget before the Budget is presented.
For that it would lead to less of this
kind of exercise, I should say, mostly
a futile exercise, which means loss of
time for this house of the Parliament
also . ..

SHRI NARASINGHA PRASAD
NANDA (Orissa): On a point of
order. My hon. friend now made the
point that there should be g public
debate before the Budget is presented
to Parliament. How can there be a
public debate before the Budget is
presented to Parliament?

THE VICE-CHAIRMAN (SHRI
U. K, LAKSHMANA GOWDA): Any-
way, you have made your point. He
hag hardly much time. Mr. Pradhan,

you please proceed,

SHRI PATITPABAN PRADHAN:
I say public debate and by public
debate I do not mean that Dboth
groups should stand on a platform
and speak on it. ] mean, there must
be public discussion and the public
shoulq be allowed to participate as to
what is going to be the size of the
Annual Plan, which sector should be
taxed, in which areas there should be
developimental priorities and which
sectop should get priority and which
sector should not get priority during
the year, I think there is no harm in
having a debate because even in demo-
cratic countries like America they
hold debates and even in totalitarian
countrieg like China they hold de-
bates. They hold a debate in some
form or the other, but there is some
kind of a debate before the presenta-
tion of the Budget. After all, the
Budget is for the people, and it is the
people who are to implement these
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budgetary provisions. Unless we take
the peopie into confidence, I think the
very purpose of presenting the Bud-
get will not phe served. There may
be some objection in some quarters
that there may be a leakage of the
Budget and things like that, But I
feel the Iadian Budget is the 'most
innocent Budget in the context of
internatjonal finance because it hard-
ly affects any country. Probably the
budget of countries jike Russia and
America doeg affect to some extent the
world economy. Even there it is
debated, So what is the harm if we
have some king of a debate in a
country like India which is free and
democratic?

The next observation that I would
like to make is that unfortunately we
have been pursuing a legacy which
is colonial in character. Previously
the Budget used to be essentially a
collection budget. The Budget is to
be based on revenues. Now this is
the Budget of a democratic country
and it is time that we gave serious
thought to the question of departing
from the previous legacy. After all,
the Budget is for the people, as 1
have already said. Here the
question of financial year
ending comes. I feel in the
present context the timings is ill-con-
ceived. We present the Budget when
most of the rural population is en-
gageq in agricultural operations, par-
ticularly in the areas where we have
rabi crop cultivation and all that.
They hardly find time to participate
either in the debate or in the post-
Budgetary operations, Besides, we
talk of the rural poor like marginal
farmers, landless labourers, etc., vet,
we fail to give them even the mini-
enum available advantage. This s
because after the Budget is passed
during this time of the year, the
bureaucracy takes time to release
finances; earliest jt does by the end
of April. Thig ig the real time when
the rural poor neeqd some work en-
gagement to subsist. Because of this
difficulty, incidental i, the presenta-
tion of the Budget, at this time of the

4 F.M,
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year the bulk of the workers fail to
get the work which they need it p0st,
As a result, the village folk do hot
feel they are part and parcel of the
country’s Budget which has a girect
relevance to the people. Therefore,
my suggestion is you should present
the Budget at a time when the rural
folk can find time not only to think
but alsg to work for it. After all,
ours is no longer a collection of reve.
nue Budget, as I have already saiwd.
This is the Budget of 5 developing
economy meant to ameliorate the lot
of the majority of the rura] population.

240

While deciding this we should also
take into consideration thesy rural
poor I mean the people who are
exploited by absentee farmers and

landlords because of lack of alterna-
tive avenues of employment. If rural
development programmes gare under-
taken simultaneously whenn agricul-
tural operations also take place, then
these people will haye some bargaining
power and can demand at least a
minimum wage, by which the very
purpose of the minimum wage legis-
lation can also be served, Therefore,
taking a1l this into consideration I feel
the Budget should be presented on the
last day of June and the 1st of July
should mark the beginning of the
financial year. I that case the pureau-
cracy will exercige on public finances
at teast when the rural folk are not
busy with affairs gther than agricul-
tural operations. That means, wo will
present the Budget during rains, and
the gevelopment programmeg should
get going during winter and summer.

Then the next observation I would
like to make is about authprity in
expenditure. 1 have coOllected some
statistics, According to an estimate
between 1951 and 1976 over Rs. 91,000
crores were raiseq by the Central and
the State Governments as jaxes from
the people, out of which 80 per cent
came from indirect taxes, that is, from
everybody’s pocket, including the far-
mers. Of this, Rs. 36,000 crores were
spent on enaintaining the Government
administration ang the balance for
growth, Evepn in the present Budget
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the same tendenc.: is noticed, That
means, of every r ipee raised by the
Government from the poor tax-payer,
it spelnds 42 paise on jtself, which by
all accounts is totally out of propor-
tion fo its usefulness. If we preach
the people about austerity at all
levels, then I think we should do some-
thing about this «ind of expenditure
which is zlways o1 the increase.

Now, most of v r friends have men-
tioned, and menticaeq critically, gbout
the Budget as an inflationary Budget.
The main plank «f criticisms on the
Budget has been with regard to its
dependance on deticit financing which
would lead to inflation, But I feel
that this Budget has been presented
at a time when we are going to have
our Sixth Five Year Plan. Always
there is some lively controversy with
regard to the ra‘e of growth. But
then the fact remains that we must
have industrial g owth and we must
have growth in s big way {o sustain
and ameliorate he down-trodden
whose numbers a e formidably large.
Even here I feel gur Finance Min-
ister has been very cautious. It is
really surprising that despite his
cautioug attitude, his Budget has be-
come a subject-mutter of criticism. He
has himself said that a good part out
of the total of Rs. 11,649 crores during
1978-79 would bs spent on  going
schemes. This amrount comes to about
Rs, 10,000 crores. That means many
schemes initiated by the previous
Government will be sustained with
this amount. Thi also is a factor for
bigger oqutlay.

The striking fe.ture of this Budget
is that our Finante Minister has tried
to strike a balan:e, probably for the
first time, between the three sectors
of our economy. These are heavy
investment sector mechanised goods
sector and wage :foods sector. T feel
some kind of balance js there, But
the real fact is that from the past ex-
perience we fing that the constraints
are there. Thos» constraints being
mostly in the sphare of administration
must go because with these constraints
the gestation period of different sec-
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tors is op the increase. The gestation
period of these sectors must be Tre-
duced to the minimwm and particu-
larly with regard to the wage goods
sector if the Government means busi-
ness with regard to fighting intiation.
Considering the type of Budget that
has been presenteq and the way allo-
cations have been made if we become
genuinely, cautious wi.h regard to
the wage goods sector, I feel we shall
be able to contain inflation to the ex-
tent we desire.

Then, there has beep a  criticism.
levelled with regarq to the indirect
taxes. Indirect taxation affects every-
body. But I feel that at this stage of
our economy around which mostly
depend on, this kind of taxation has
to be made to raise revenue from
the agricultural sector later on. This
area does not deserve to be explored
now. In order to raise revenue from
the agricultural sector, I think a
background has to be created and I
must congratulate the Finance Min-
ister that he has tried create a back-
ground ip this Budget for future
taxation from the agricultural sector,
when jt can afford to be taxed, through
incentive to this sector for sustinance
and growth. I fing that the relief
which hag been given to the agricul-
tural sector is quite bona fide and
genuine and I am sure that the agri-
culturists of the country would wel-
come and respoad to it. Then, with
regard to the wage goods sector, 1
think the returp from this sector
would be adequate and quick glso,
But, for that, we must galvanise qur
administrative 'machinery to make it
work in such 5 manner that it be-
comes helpful and the machinery is
helpful to ths sector. (Tme bell
rings) Sir, only one or two points
more are there. Now, Sir, emphasis
has been put on the rural sector. If
we really want to the rural sector to

be effective, unless we change. Our
attitude; T have my yeservation_
SHRI KALP NATH RAI: Sir, the

speech js not audible t 3ll.
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THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): You
proceed, Mr. Pradhan,

SHRI PATITPABAN PRADHAN:
Now, Sir, I want to refer to the levies
on coal ang electricity. This has also
been the subject-matter of criticism
and justifiably too, to some extent.
Here, I want to suggest one thing to
the Government and it is that in the
present context it is necessary to tax
this sector because the beneficiaries of
the investment in this sector should
also be made to pay something for
what they get. When I justify this,
I want to make a request to the
Finance Minister through you that the
Coal India Ltd. should be asked to
open-fair price shops at least in urban
and semi-urban areas for the benefit
of genuine consumers who are not
affected by this increase. I think that
would help the consumers and by

‘this they can be spared from the
hardship in consequence of these
levies,

THE VICE.CHAIRMAN (SHRI

U. K. LAKSHMANA GOWDA): I
'think you will have to wind up.

SHRI PATITPABAN PRADHAN:
‘T will do it, Sir. The next issue on
which I would like to focus the atten.
tion of the House is the issue of re.
gional imbalance. As my friend has
already pointed out earlier, the ques.-
tion of regional imbalances has be-
come a serious one and it has become
-a problem in this country. I come
from an area where the cry of re-
gional imbalance is at its peak. Dur.
ing the course of the Jast 30 years, we
have seen only uneven growth of our
economy and in keeping with that un.
even growth, we have also been seeing
only tardy development. In certain
places, we face the problem of deve-
lopment and in some areag we face
the problem of underdevelopment and
we feel the pinch of it. So, a balance
has to be created and I would request
the honourable Finance Minister to
give a serious thought to this question
of regional imbalance.

With these few words, Sir, I wind
up my gpeech. Thank you.
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THE VICE.CHAIRMAN (SHR1

U. K. LAKSHMANA GOWDA): Yes,
Mr. Bhagawati, You have to finish
within 15 or 20 minuteg because three
more gpeakers are there from your

party.

SHRI B. C. BHAGWATI (Assam):
Mr. Vice-Chairman, Sir, today; when
I am coming to the end of my parlia.
mentary career, 1 feel like looking
back and assessing the situation as
objectively as possible. I feel that the
main objective of the Indian Revolu.
tion led by Maghatma Gandhi has not
been fulfilled. That revolution meant
to have a new gociety and a new eco.
nomic¢ order based on equally of all
citizens and particularly laid em.
phasis on the concept of “Antodaya”
that is, the last man should get first
preference. Unfortunately, that basic
question has not been given ijmport.
ance in formulating our Plan pro-
grammes. I recognise that in alI these
years after independence we have
made good progress. No doubt about
that. We have laid the foundation of
industrialisation in this country, parti.
cularly on the basis of public sector
industries. That ig really very import.
ant to have a new society. We have
made some progress in agriculture
also. I do not want to go into details.
I can only quote gsome figures which
will describe the situation. The index
of agricultural productivity increased
from 94 in 1965-66 to 124.8 in 1970-71.
That shows that some improvement
has been made. But ag I have said, the
inequality has grown, the disperity has
widened and the problem of unem.-
ployment, disparity and high prices
could not be solved, resulting in great
suffering for the wast number of peo.
ple in this country. For this I do not
hold this party or that party respon.
sible, I think we all politicians—those
who claim that we have something to
do in public life—are responsible. I
feel that politics in this country has
degenerated into election politics. If
we do not realise this basic thing, I
do not hope that we can really deliver
the goods. All of ug are very much
concerned about certain politica] ad.
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vantages. That i. unavoidable in po.
litics, But I am afraid we have tor-
gotten the basic things which we have
to fulfil, so that this country may rise,
grow and get its rightful place in the
comity of nations When other people,
other nations, have marched from ag-
riculture to indu: trialisation, from in-
dustrialisation to super industrialisa-
tion when some countries have built
up, or are trying to build up,
aerodromes in the outer space,
we in this country are struggling
to tackle the Dbasic problem of
two square meals a day for a vast
number of our -eople. What a tra-
gedy! It does not speak well of our
intelligence; it doeg not speak well of
our capacity. I d» not know why this
situation should te there. why should
we have allowed this situation to con.
tinue? How do we justify that we
have played our »art? I do not think
that the people ‘houlg excuse us. !
myself feel guilty that it has not been
possible for me t7 do much though I
have continued 0 be a Member of
Parliament for a oretty long time. Sir,
I think that it is no good having
casual discussion on this budget or
that budget. Sonietimes I feel that it
is a futile exercise, We have not
tried to tackle the basic issues. What
is there in this budget? It has no im-
pact on the puklic mind, There is
no direction. I ¢o not think anybody
is serious about tackling the Mbasic
rroblems of this country. How long
can you go on like this? Janata Party
leaders talk muct about freedom. But
what sort of free lom are they think-
ing of? I do noi know, The capi-
talists and vested interests want free-
dom. They want to have freedom in
business and incustry, What is the
concept of freedom the Janata Party
leaders have? There might have been
some restrictions during emergency.
But before emergency, all sortg of
freedom was very much there. If
freedom means closure of universities
and disturbances here and there and
freedom from examinations, then that
sort of freedom will be the cause of
ruin of this country. But real free-
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dom is economic freedom. Real de-
mocracy is economic democracy, I
do not find that the Janata Party is
paying any attention towards ensuring
economic freedom and economic demo-
cracy, They are trying to take shelter
behind a slogan as if that slogan
will please the people for all times
to come. That slogan worked in a
particular situation. The Congress
lost the elections. But it is not going
to satisfy the people, People’s main
problem is economic problem. Now,
there is an agitation in Bihar, Even
the Dbooks Jayaprakash Narayan
are reported to have been burnt.
These are symptems of a very deep
malady. Very undesirable things have
happened. But why have these things
happened? We have tried to treat the
symptoms and not the disease. We
have not iried to root out the basic
causes. That i why these things are
happening. These things have hap-
pened in the past and these things
will happen again. People will lose
confidence in all political parties and
all political leaders. I have no doubt
that we have not risen to the occasion
and we have not done things which
may go to the root of the causes for
which the people suffer in this coun-
try. Sir, T have geen two or three
things in this budget. I would like to
deal with them briefly. Firstly, the
proposals for tax incentives will
benefit the richer sectiong of people
as higher the income bracket of an
investor in equity share of a new
industrial concern the larger his fax-
benefit. There is no doubt about that.
That will be against the policy of la-
bour employment. That will be for
employment of more capital. The
Prime Minister has been saying that
the Indian economy should be a low-
cost economy. But how doeg he want
to have a low cost economy. He has
reduced the rate of interest and
thereby he has made the capital cheap,
He has made deposits unattractive, In
this country, the capitalist also uses
the institutionalised finances, the so-
cialised capital. They have no money.
They only take money from banks
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and other financial institutions. They
will get money cheap from banks.
But the depositors will not get a rea-
gonable interest on their deposits. The
depositors suffer in another way also.
There is a constant erosion in  the
rupee value. They suffer from that
also. Again the interest ig low. But
the capitalist who uses that money
gets it cheap and he earns more profit,
Then, Sir, a levy has been put on coal
and on electricity. The Prime Minister
said that the economy will be made a
low cost economy. How is he justified
in making this statement? One thing
does not reconcile with the other. Sir,
they have always been saying that
there ghould be labour-itensive in-
dustries, But the incentive hag been
given for the employment of more
capital but not for the employment of
more workers. There has been &
shrinkage in employment in the tex-
tile, jute, tea and other traditional in-
dustries. Nothing hag been done to
stop this shrinkage in employment.
And those people who want to have
new industries, they can certainly in-
vest more money with reduced rate of
interest and introduce more sophisti-
cated machineries. It is not conducive
for employment of more workers. It
has always been said by the Janata
party leaders that they want labour-
intensive industries. But these two
things—on the one hand encouraging
capital intensity, and on the other
talking of labour intensity do not re-
concile. They say one thing and do
something else. 1 am sorry, Sir, a
whispering capaign has been carried
on against the working class. It has
been said from many platforms and

also a hush hush campaign has been
carried on that the workers in this
country have got enough and now

they must not make any more demands
to increase their wages. As a matter
of fact, in the public sector, the local
management say that they can not do
anything at all because there are some
orders from above not to enter into
any negotiations with trade unions to
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increase the wages. Virtually it
means that there has peen a wage
freeze. Some of them gaid that the
Bhoothalingam Committee has been
set up and until and unless that Com-
mittee gives its report, it will not be
possible to  consider the wage in-
crease. But, Sir, as you know; wages
in this country even now are very,
very low. It hag not been passible to
give wages according to the norms
fixed by the tri-partite Labour Con-
ference sp many years before in 1965.
The 15th Indian Labour Conference
decided certain norms to fix a need-
based minimum wage. Even after so
many years, it has not been possible
to give wages on that basis. Even
then some people go on saying that
the workers are getting more and
more, Sir, a recent study on the in-
come distribution in the context ot in-
flation has shown that there is a fall
in the wages and gsalaries of workers
to the extent of 0.8 per cent, So far
as the agricultural workers are con-
cerned, there is a fal] of 1.8 per cent
in their wages. And, during all these
years from 1961 onwards, a study has
revealed that there is only one per
cent rise ijn the real wages of factory
workers. This is the gituation. Their
real wages have not jncreased because
there is a constant erosion in the
value of the rupee but even then an
atmosphere is sought to be created
that the workers are better off and
when the workers make some de-
mands, they are at once told, look at
the agricultural workers, they do
not even get that much. Is it justifi-
able to bring about divisions amongst
the working classes by this sort of a
propaganda In the case of the rural
workers of course we have to see that
they do get justice, social justice and
economic justice. For that we are or-
ganising them. But that should not
mean that we set one section of work-
ers against the other section of wor-
kers . Workers as a class have been
deprived of their legitimate benefits.
That is why it is necessary that we
all ghould think how their grievances
can be redressed.

-
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Sir, T would lik » to say that we have
to tackle two major problems. The
problem of high prices and the prob-
lem of unemployment. Who are the
people who are most badly affected by
high prices and unemployment. 1
personally know and a study hag re-
vealed that incidence of unemploy-
ment was the hirhest in the lowest
income group ard economy of those

people  who were working from
morning till niglt were really un-
employed becaust their income was

the lowest. Somc economists of this
countrys tap ecor omists, met in some
meeting somewhere in Kerala. They
could not find oLt a proper definition
of unemployed persons They asked
who are to be covered by the defini-
tion of the unemnloyed? Those who
do not get a job can certainly to be
fermed as unemployed, But are who
work for more than eight hours a day
and cannot even ¢« arn sufficient money
for two meals a 1ay, are they unem-
ployed? They a e confused. As a
matter of fact, nany people~in this
country, millions of people in  this
country, work hurdest from morning
to night and yet they cannot earn
enough income. They also ghould be
treated as unemjloyved. That is why
this problem is a very menacing prob.
lem. But what hive we done? 1 had
no mind to analyse the provisions of
the Budget. 1 w 1l only refer to one
thing there. You will find that in this
year’s programme they have allocated
very little amourt for new projects.
‘Whatever money they have allocated
will be only for rontinuing the old
schemes. Very small amount ig there
for new schemes of the total of
~ Re. 11,649 crores to be spent on the

Plan during 1978.79, Rs. 10,465 crores
will be on contiruing schemes only
the remainder being available for new
starts Then how can they say that
unemployment will he removed in ten
years. In their public speeches they
say that the target has been fixed and
within ten years unemployment will
be removed. 'On -he other hand, you
will see that they have not put any
money for new projects in this year’s
Budget, very littla for the new pro-
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jects. The number of unemployed
persons is going up. It cannot be
judged merely from what we see in
the reports of employment exchanges,
It can only be seen from the fact that
the number of people living below
the poverty line is increasing. That
is why it is not very easy to under-
stand the statement made by the
Prime Minister when he says that he
wants to solve this problem of wun-
employment within 10 years. As a
matter of fact, the number of un-
employed persons has gone up; it has
increased under his regime, what to
speak of the past, Sir, this problem
of unemployment has hit the jowest
most. If you go to a working class
family in the tea estates, you will
find that whereas previously, all the
members of the family used to be em-
ployed, now only two members of
that family are employed. Some of
them are educa.ed but they have no
employment and no jobs. It is a se-
rious problem.

250

Then 1 come to rising prices. Who
are the people affected by it? Not we
so much; though we are also affected
to some extent, but not so much. Only
those who are below the poverty line

are affected the most. The public
distribution gystem hag been  introa
duced because of high prices. But

who are benefited by this public dis-
tribution system? We are benefited.

We are able fo get sugar at con-
tralled price. But the person who
needs the protection most dJoes not
get sugar at controlled price. Na-

tiona] Sample Survey has shown that
small and marginal farmers have to
purchase cereals from the open mar-
ket upto the extent of 50 per cent of
their requirement. They do not get
anything from the public distribution
centres. Even the agricultural workerg
who are the poorest sections of the
people in this country, get no benefit
from this system. All these things put
unbearable burden on the poorest secC-
tions of the people. During the elec-
tion campaign, I went to a village,
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where I talkeq to a villager and
his words s.ill ring in my ears.
He told me: *“Whoever may come
to power, what 1s that to me?
Who will remove the load from
my back? Members have changed;
Ministers have changed ; parties
have changed; but I am carry-
ing my load on my back” That

huit me. I thought he was speaking
but his true feelings. What justifica-
tion have I to ask him 1o vote for
me? 1 could not say anything. I think
we have got to see how this basic
issue can be tacklied,

I do not want to go into details.
Hon, friends speaking before me have
gone deep into all these issues. I
only want to say that time has come
when we have got to tackle the na-
tional problems, basically. We have
to change the structure of the
society, If we cannot bring about
a structural change in the society,
if we cannot treat the disease
itself, simply treating the symp-
toms will not cure the ills from
which the society suffered. The main
problem is unemployment in the sense

as I have said before. We have
to do something for own our
social responsibility in this regard.

the West Bengal Government hag in-
troduced a system of unemployment
doles. I think it is being introduced in
some other States as well,

DR. V. P, DUTT: Kerala has in-
troduced it.

SHRI B. C. BHAGAWATI:
Yes, and Maharashtra has also intro-
duced in a different way. Why not

introduce this system in the country -

as a whole? Everybody has the right
to work. If we cannot give them
the jobs, we are morally laiable to
give them unemployment dole.
We  have responsibility to give
them some income by way of doles,
subsidies, whatever you may call. We
have to give them some money till we
are able to provide them with some
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jobs, same work, This is very im-
portant. Sir, I would like to say—I
have said this several times in this
House ag well as outside—that when
we analyse the plan programmes, we
have to analyse them from the em-
ployment point of view. For this, a
watchdog institution is necessary.
Now, there is no watchdog institution.
Nobody is there to watch whether the
Plan programmes have been formula-
ted with an eye on increasing the
employment opportunities. Many
people, in their speeches talk about
unemployment. But while formulat-
ing the Plan programmes, ihey forget
about it. Therefore, I would suggest
that, in the Ministries, in the Govern-
ment, there should be some cell, some
high-powereq Commission, to see that
the Plan programmes are formulated
with a view to increasing the employ-
ment opportunities. For this, I think
there should be a regular system of
inspection and supervision.

Sir, I do not want to take much of
your time. You have already asked
me to stop. Once again, T would like
to say that it is hightime that we go
deep into the cause of the malady
from which we suffer. This is not
merely a party question. We have
talked about party positions gufficent-
ly. But as parties, we have failed.
I hope the Janata Party will go into
the problem and see how they can
really contribute to hea] the disease
from which the people suffer. The
Janata Party so far, could not show
any sign of grappling with the real
issues. They are far from it. The
Congress could not do it properly.
This was because, at a  particular
stage there was deviation: there was
deviation from the right path. That
is why the Congress alsa could not
do what was expected of it. T feel the
Congress could have done it. But
there was this devia'ion. Otherwise,
the Congress did very well. But in
regard to the Janata Party, I do not
know what their ideology is. I do not
know the direction in which they are
going. As yet, they have failed to
crea’e any impact in the mindg of
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the people. They are not able to say
what their philo ophy is. They

vaguely talk about Gandhian philo-
sophy. I know wnat .u ihis country
the Gandhian philcsoph; i much talk-
ed of, but not foliowea. I know that
people who have ;uffered much from
“poverty” want material upliftment.
We seem to suffer from ‘mithyachar’.

In the ancient days, Bhagwan  Shri
Krishna had also ‘o complain that
the learned persons, at that time

spoke words of wisdom, but suffered
trom ‘mithyachar’ from hypocrisy.
Even today, we sre suffering from
that. I would sugpest that we should
not drag in the namne of Gandhiji un-
necessarily. 1 hope after some time,
when there is a Dbetter climate a
new generation v1ill thing of him.
Now, Schumacher has written that
book ‘Small is Beautiful’. So, I hope,
it may not be in Iniia. But I believe,
in some other countries, somewhere,
they will be adopling the Gandhian
philosophy ag thei: political concept.
But I have doubts whether now here
we have that mini, I have doubts.
1 am, in a way, 4 bii ashamed and
cynical about it. You will excuse me
for that, {

Sir, in conclusion, I would like to
pay my respects .0 you. I would also
like to pay my respect and good wish-
es tg all the other Members.

VICE-CHAIRMAN (SHRI
LAKSHMANA GOWDA):
I share your

THE
U. K.
Thank you very much.
sentiments, ‘

SHRI V. C. KESAVA RAO
(Andhra Pradesh - Mr. Vice-
Chairman, Sir, afte: a careful scrutiny
of the Budget for thig year I find that
there is not much for the common
man in the Budget. It is a fact that
some allotments have been made
for agriculture and rural development,
but I am afraid how these amounts
will be able to reacn the rural people.
For instance, pre:ently the rural
people, especially the agricultural
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labour form nearly 65 per cent of the
population. They are the major
chunk of the people. What has this
Janata Government done for them?
This 1s their second Budget., They
have been telling that the Janata
Government means the government
of people. How are they going
to help the people? Which people
are they going to help? Are they
going to help the rich people
or the poor people? No poor man
thinks that ‘he Janata Government is
going to help them. That is reflected
in the last elections. In the 1977 elec-
tions people thought that the new
party will be able .0 do something
for them. So, they voted for them,
but now they have learnt that the
Janata Party is not going to do any-
thing for them. Not only that, the
richer classes are thinking that the
Janata Government is at their back
and it is doing everything for them.
In villages the farmer has started
crushing the agricultural labour.
What is the condition of the agricul-
tural labour today? They jusy work
for three to four months in a  year.
For rest of the year they have to-
run from this place to that place to-
earn their wages. What are you go-
ing to do for them? Are you going
to star. some industries, small-
scale industries to help them, to-
develop their economy or to encour-
age them to do something? What are
you going to do? That is what I
am asking. Leave aside the con-
dition of the agricultural labour..
What are you going to do in
the field of the agriculture itself where-
you say that a Jot of money has been
allotted. In my State in most of the
districtg tobacco is grown. Look at
the tobacco price. Nobody is there to
purchase tobacco. There is the tobac-
co Board but it 1s helping the private
people The private people have been
exploiting the tobacco growers, For
one acre cultivation of tobacco they
have to spend about Rs. 2000 to
Rs. 3000 from the day they transplant
tobacco sapplings. They have to put
manure, Are you offering manure
to the tobacco growers? No. Recent-
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ly, I came to know that even the im-
ports of DDT angd other pesticides has
been stopped. So, this year the to-
bacco crop has been completely spoil-
ed. No pesticides have been Blven.
The Governmen: is in no way help-
ful to the farmers. Not only pestici-
des, these tobacco growers want manu~
res also. Mostly, they want sulphur
and ammonia, What is it that the
Government is  giving to them?
Hardly 30 kgs. per acre. Unless 50 to
60 kgs. are put 1n an acre, no crop
will come out. So, they get 30 kegs.
from the fair price shops and the
remaining 30 kgs. they get in black
market. The differential cost between
the price fixed and the black market
price ig nearly Rs. 80. So, at the rate
of Rs. 120 they have to purchase am-
monia and give it (0 the land so that
they can gei some crop, Sir, another
thing is that these tobacco growers
require coal What is the price of
coal? It is Rs. 50 per tonne. But at
what price does the farmer get coal?
“Rs. 150. Coal is not distributed thro-
ugh cooperative societies. It is not
distributed by Government agen-
cies. The private persons and private
agencies gather some licences, go to
the coalfields and get tonnes of coal.
And they get three times the profit.
“This is the condition of the tobacco
growers. And when the tobacco gro-
wers, with all these difficulties, grow
tobacco, there is no body to purchase
it. STC never goes to them. The
Tobacco Board never helps them.
They have to depend upon the private
traders. And the private traders are
leeches. They pay Rs. 2 per kilogram
and get Rs. 23 per kilogram. You can
understand what is the margin of
profi. for them. If one starts a
tobacco trading company, within two
years one can become a multi-millio-
naire, We know that there are five or
six companies which have got crores
of rupees in black money. They do
not know how to spend their money
and they are killing the tobacco
growers, When the price is fixed, no
trader or big company goes to the far-
mer to purchase tobacco. They stop
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purchasing it. Why? The farmers

spend all the money for the sake of
their land. They morigage the jewel-
lery of their wives and children with
the banks to get money and produce
tobacco. But nobody comes to their
rescue. So in every district tobacco
is lying there. The Board is not help-
ing them and the big traders are not
coming forward to purchase it. So
when the farmer is in need, when he
wants some money, they will come
and offer a very low price. And the
farmer has to part with his produce.
So we can imagine the condition of
the tobacco growers.

The condition of the sugarcane
growers ig also like that. In U.P. to-
day the ordinary firewood is selling at
a price more than that of sugarcane,
It is selling at double the sugarcane
price. And what are they giving to
the farmers? It is all lying there in
the fields. Nobody is going to them.
Nobody is helping them. Every time
we are increasing the price of sugar.
Recently, it has been increased by 15
or 20 paise per kilogram. This will
only help the industry. You are going
to help the industry. You are going
to encourage the big sugarcane indus-
try. In what way are you helping
these farmers? You are not helping
the tobacco growers; you are not help-
ing the sugarcane growers. You are
helping only the industrialists and the
big businessmen. This will not help
the Janata Party to any extent The
Prime Minister said that within ten
yvears he is going to remove unem-
ployment. But what is the beginning.
One year has passed. Is there any
beginning? Have they gtarted any-
thing? There is no beginning at all
within this one year to remove un-
employment and poverty. So in ten
years we can imagine what will hap-
pen. That is why I say that unless you
take up some constructive work, un-
less you help the poor people who
constitute a majority of the population,
unless you remove unemployment, you
will not be able to come into power
next time. This will be the first and
the last chance for the Janata Party.



257 Budget General

I am telling you that people are al-
ready saying that they are for the
rich and not for the poor, In our

country, there are more poor people
than rich people. Rich people, rich
businessmen may help you  with
money, but the votes you will never
get unless you take up some plans to
adequately develop economically
these poor commur ities_ Sir, they have
presented a deficit Budget. But why a
deficit budget whe1 the Janata @Gov-
ernment hag inherited lot of foreign
exchange reserve? With great diffi-
culty we could save some foreign ex-
change. But th s Government is
draining it out. And in two or three
years we will be rowhere gnd will be
paupers not being able to purchase
anything from other countries.

Sir, we are also selling away our
gold reserves Wht is the use of sel-
ling the gold? We are not having so
much gold as to s¢ll it away. But we
have got some god in reserve. That
is our only asset. It is the country’s
asset and we have to depend upon it,
otherwise nobody will try to help us.

Then I come to some State prob-
lems. The first is the Vizag steel
plant. This stee! plant was started
some ten years back. But so far noth-
ing has been done. Ministries come
and go but steel has not been pro-
duced there. We have got everything
there. We have got coal. We have got
dolomite. We have got manganese and
everything necessiry for the steel
plant. We have got lot of iron ore.
But nobody think: of it.

Minister promises that he will do
something. Norrially they acquire
thousands of acres of land and spend
lakhs of rupees but project work ne-
ver begins. Unles: you do something
it is no use. Eterything is cheap
there. There is nc difficulty for any-
thing there. Vizag is a proper place
for g steel plant. I think this Govern-
ment will come forward to allot gome
money for the ste/]l plant.

Sir, another thing is Nagarjuna-
sagar project. Th2 project was star-
ted in 1956. Ng less a person than
Prime Minister Jawaharlal Nehru
laid the foundatipn of this project.

2104 RS—9.
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In 1956 it was started but only the
dam has been completed now. Canals
have not been completed. What is
the use? Unless canals are comple-
ted and water is given people will
not .be able to cultivate their land.
We expect some few lakhs of acres
will be irrigated bv the waters of
Nagarjunasagar. I request the Gov-
ernment to spend more money for
this Nagarjunasagar Dam to dig
canals, It will be useful to farmers,
especially to the gry areas of Guntur,
Ongole and Nellore. They will produce
more and if the project is fully deve-
loped you need not import any food.
Our cultivators arp the best in the
country. They can produce any-
thing, any amount of foodgrains, if
you give them water and other faci-
lities. So I request this Government
to see to it that the Nagarjunasagar
project is completed as early as pos-
sible.

Sir, there wag another project for
the supply of drinking water to
Madras  from the Krishna river.
Till now only talk has been there.
So far nothing has been done. People
of Madras have been suffering for
want of drinking water for
many years. There was g pro-
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posal to give some drinking water
from krishna. This is not a
pvroject  wkich c¢an be taken up

by one State or the other. Madras
and Andhra Pradesh combined can-
not complete it. Unless the Centre
comes forward and does somefhing
we will not be able to save the city
of Madras. So the Central Govern-
ment should come forward to allot
some funds for this project.

5 P.M,

Another thing is electric power. In
Andhra Pradesh the rate for electric
power is 75 paise per unit, whereas
in Delhi we pay wonly 25 paise per
unit. So in Andhra Pradesh people
are paying three times more for
electricity. Why? Because there is
no aid coming from the Central Gov-
ernment. Even the Rural Electrifica-
tion Department is not able to get
many schemeg sanctioned. They sent
16 schemes but got only 5 ganctioned.
So in villages there is no electricity.
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Nobody thinks of electrifying the
villages. And if there ig any electri-
city in the main village, noboy thinks
of electrifying the Harijan wada be-
cause for that they want some money
from the Central Government. There
are many Scheduled Castes and Sche-
duled Tribes people living in the
villages, Everybody else enjoys the
benefits of electricity, but not they.
It is necessary that the Government
should think of doing something for
electrifying Harijan wadas. Especially
for rural electrification, more money
should be spent.

Then another thing is a super ther-
mal power station. The talk is there
for the past five to ten years where
to fix up a super thermal power sta-
tion. Andhra Pradesh has got every
possibility of having a super thermal
power station. In Kothagudam and
Ramagundem coal is there which is
a vital thing for producing thermal

power. But, what have you done?
So far no.hing. The work is not
completed. Every time the State

Government says that they are ghort
of electricity and they must have
this super thermal power gtation.
The Central Government was think-
ing of having a super thermal power
station in the South, It does not
mean anywhere in the South. It
means a place where you can get
coal, where it is easy tp produce
thermal power. When you think of
starting this project in Andhra Pra-
desh, it is not going to benefit Andhra
Pradesh alone. If you gtart it at
Ramagundem, power is going to be
supplied to every State. It will go
to Karnataka. It will go to Kerala.
It will go to Madras. It will go to
Maharashtra. We are asking for this
project only because we have got
everything cheap there ang we can
produce jt easily.

One small point regarding the
National Highways. Andhra Pradesh
has got 2340 kms. of National High-
ways, but not even a gingle yard of
a new road has been built since, 1947.
All these roads had been construc-
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teq before 1947. After Independence,
not even a yard of road has been
built. For so many years our State
Government has been asking the
Centre to extend the National High-
ways. Take National Highway No. 9,
It ig already there from Hyderabad
to Vijayawada. But from Vijayawada
to Machlipatnam, 5 distance of 42
miles, there is no road. Even now,
the State Highway is perfectly very
good, but there is a heavy load of
traffic on this road. So thev have
been asking for so many years to
build up a road for those 42 miles
and adq it to the National Highway.
But they never did it.

Another thing is with regard to
the repairs.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHAMANA GOWDA): I think
you will have to wind up now.

SHRI V. C. KESAVA RAO: I may
tell you that my place is on the
National Highway. The road Dbet-
ween Guntur agnd Ongole a distance
of about 70 miles, is not properly re-
paired. Nobody knows how much
money is being gpent for the National
Highway. What is the amount that
we are spending on it and what are
we doing there? What is the Cen-
tral Government doing about it?
Whether you are spending the money
or not, the road is worse than a
kutcha road. A car will not go on
it. It goes by the side of the road,
not on the road. t cannot go on the
road.

THE VICE-CHAIRMAN (SHRI U.
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K, LAKSHMANA GOWDA): Mr.
Kesava Rao, kindly wind up.
SHRI V. C. KESAVA RAO; Just

one minute, Sir, Sir, we have been
collecting a lot of money on petrol
A central roag fund is there. What
are you going to do with that? Are
you spending the money or not? Why
do you not spend the money on cons-
truction of new roads and repairing
of the old roads which are worst
maintained. I want to ask the Gov-
ernment what they are doing with
the money. In 1967 Transport and
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the Shipping Min'ster was approa-
ched for some grint for the coastal
road. We have ni coastal road from
Vishakhapatnam tgs  Madras. The
fishermen in the ares catch the fish
and send them to the towns. As no
roads are there, the richer people,
the traders exploii them. They give
them some mone. and hundreds of
rupees they earn. If there ig a road,
they can carry fish to the towns. They
can send tg other cities like Cal-
cutta, Madras gnc Delhi. But there
are no roads. On.: coastal road from
Madras to Vishak iapatnam, parallel
to the highway No 5 is very essen-
tial and should be built with the Cen-
tral road fung to help the backward
people like the fishermen.

THE VICE-CHARMAN (SHRI TU.

K. LAKSHMANA GOWDA): Please
wind up, Mr. Kesava Rag because
other Members are also there o

speak,

SHRI V. C. KESAVA RAO: Just
one point, Sir, If the Janata Gov-
ernment wants to help the rural peo-
ple and especiall- the Scheduled
Castes, the Schediuled Tribes and the
backward classes people, it should
give more money {o the Khadi Board.
They are doing ¢ very gcod work.
They can start some cottage indus-
tries. Where there is ng work for
the agricultural libour, they will be
able tgo start som: gmall cottage in-
dustries. They cin get some money
on which they ¢ n fall back wupon.
Thank you very riuch.

THE VICE-CH/IRMAN: (SHRI U.
K. LAKSHMANA GOWDA): Mr. E.
R. Krishnan, the nterpreter is there.
You have got to take hardly five
minutes, You heéve to wind up in
five minutes becaiise your party has
consumed all the time available to
it.

*SHRI E. R. KRISHNAN (Tamil
Nadu): Mr. Vice-Chairman, I rise to
say a few words jn the 1978-79 Bud-
get presented to the House by our
Finance Minister. In his Budget

*English tranlsation of the speech
delivereq in Taniil.
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speech, the Finance Minister has

claimed that hig proposals are in-
tended to give 5 practical shape to
some of the broag objectives of the
Sixth Five Year Plan, which comes
into force from 1st April 1978. Even
while the framework of the Sixth
Plan is not yet ready, 1 wonder how
the wizard of our Finance Minister
has prepared his budget proposals
for the first year of the sixth Plan.
The broad objectives sought to be
achieved through this Budget are:
eradication of unemployment, provi-
sion of basic and primary services
like drinking water and medical and
health care to 40 per cent of our
population in the lowest income group
and significant reduction in fhe widen-
ing disparities of income and wealth.

The tax burden of this budget is
of the order of Rs. 550 crores, as a
result of which the prices of cloth,
kerosene, sugar. tea, matches—in fact
all essential commodities—would go
up. On account of the levy on pri-
mary fuelg like coal and electricity,
the prices of end products would
definitely hike up. You add to this
the huge budget deficit of Rs. 1050
crores. Is there any doubt that the
poor will be further bled? Shri Patel
himself says that the daily income
of 20 crores of people in our country
ig 25 paise. But he himself, through
his budget proposals, wants to re-
duce it to 20 paise.

The World Bank Model of Integra-
ted Rural Development wag introdu-
ced in 20 backward districts with an
allotment of Rs. 20 crores. In 1977-
78 a meagre sum of Rs. 8 crores was
provided. In this Budget there is no
mention about it. But in the first
year of the Sixth Plan, a provision
of Rs. 20 crores has been made- for
formulating Block Level Plans, 1
want to know to which kind of eye-
wash this belongs., I am sure that
this will aggrate rural ynemploy-
ment.

Compare with this the concessions.
that have been offereq to the indus-
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trialists in this Budget. The Indus-
trial Policy of the Janata Govern-
ment invokes the laudable ideal that
the Big Business would not get assis-
tance from public funds. But through
this Budget, there ;s reduction in the
Customs Duty for importing capital
equipment. The Finance  Minister
has assureq that they would get as-
sistance from Consortium Bank from
the accumulated foreign exchange re-
serves. The Reserve Bank has an-
nounced reduction in lending rates
for them. As on 31st December, 77
the arrears of income tax and corpo-
ration tax were Rs. 1008 crores. The
Janata Government has not announ-
ced any steps for recovering the
arrears from the industrialists.
In 1976-77 the external debt was Rs.
8976 crores and in 1977-78 it has gone
up to Rs. 9809 crores. I would like
to know the reasons for this pheno-
menal increase of 9 per cent in our
External debt in one year. Last year
the Janata Government allowed the
import of watches and this year im-
port of gold. Who is going to bene-
fit from these things—not the poor by
any stretch of imagination. This
Budget will further widen the dis-
parity between fhe rich ang the poor.
There will not be any significant re-
duction as ig being claimed by the
Finance Minister.

While I welcome the Finance Min-
ister’s gtatement that in 1978-79 the
State Plans would receive more
money than the Central Plans, I am
not sure how far the State Plans
will  be successfully implemented
within the framework of existing
Centre-State Financial Relations The
Tamil Nadu Government wanted Rs.
130 crores for Cyclone Relief. The
Centre condescended to give Rs. 30
crores and that too as advance plan
assistance. Sp even the nature’s fury
has been brought within the authori-
tarian framework of the Planning
Commission. The divisible pool of
Central Excise was brought down
from 40 per cent io 20 per cent by
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the successive Finance Commissions.
Under Articlg 269 the tax on passen-
ger fare must go to the States. But
the Centre has abolished the tax on
passenger fare, dqepriving the States of
their revenue. The income tax paid
by the companies was in the divisible
pool. In 1959 this was treated as
Corporate Tax, and the States were
denied their revenue. Till 1968-69
there was no share for the States
from the advance collection of In-
come tax. The surcharge on Income
tax is not shared with the States.
While it is fluctuating, the additional
excise duty which belongs entirely to
the States is remaining static. The
auxiliary duties of excise are increa-
sed. Slowly and steadily the States
are being fieeced. In these circums-
tances how do you expect the States
to successfully execute their plans?

The Janata Party ijs a party of 4
political groups. It is a varty of dif-
ferent hues and varying voices. I
wish that fhe Janata Party Govern-
ment continueg without getting bro-
ken by its own burden. I want that
the Janata Party Government at the
Centre as also in the States should
have co-ordinated economy policy for
the well-being of the people. It is
also a fact that in some States other
political partieg are in power. The
Centre should adopt a flexible, give
and take policy in tackling issues
with State Governments run by op-
posing political parties. Then only
democracy will take geep roots in
the country. I regret to point out
that the Centre has levied a tax on
electricity which is in the State
sphere. Thig i3 in fact usurping the
State revenues. The Tamil Nadu
Chief Minister has demanded the
withdrawal of this levy on electricity
and he has always forwarded to this
effect a Resolution passed wusani-
mously by all the parties in the State
Assembly. The goal of naticnal in-
tegration will not be as elusive as an
eel, if the Central Government shares
its powers with the State Govern-
ments,
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Sir, the restrictiong on advertise-
ments will adversely affect the in-
teresty of small newspapers, small in-
dustries and also tourism. I appeal
to the hon. Minisrer to repeal this
restriction on adv-rtisement,

Sir, before I conclude, I woulg like
to point out another regrettable
thing. It was aniounced that the
Postal Department will issue a com-
memorative stamp to celebrate the
Centenary of Thaithai Periar Rama-
swamy Naicker, who was the fore-
most patriot of the country, who
propagated the ileas of Mahatma
Gandhi, who sacrificed his life for
the cause of estanlishing a classless
society and casteless society, who till
his last breath at the age of 96 wor-
ked ceaselessly fo- the good of the
commopn people. [ have heard that
there is some re-'hinking about the
special stamp tg k2 issued. I appeal
to the hon. Finan e Minister that he
should prevail ovir his colleague in
the Government and ensure the
issuance of the special stamp to
honour ong of the greatest sons of
India.

Before I conclude, I would suggest
that a T.V. Relay Boos.er Station
should be establi-hed at  Yercaud
which is at a he ght of 4500 ft. so
that Salem District, Dharmapuri Dis-
trict, Coimbator«, Triuchirappali,
Tanjore, South A-cot and Nilgiris
district would hav: Television facili-
ties.

|

As T have to conclude for want of
time, I would on y hastily refer to
the economic necessity of Tamil Nadu
for Sethu Samudram Project, which
is being talked about for decades
now.

With these worcg 1 conclude.

PROF. D. P. CHATTOPADHYAYA
(West Bengal): Mr. Vice-Chairman, I
oppose this Budge' primarily because
of its nature, as come of the distin-
guished colleagues ,f mine have point-
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ed out very sharply. It 1s a direction-
less Budget; 1t is a characterless Bud-
get. It has been a pro-kilak Budget
prepared by a capitalist under the
conflicting pressures of the traders’
lobby anq also aggressive kulaks, pre-
pared by very badly cornered socia-
lists and helpless Gandhians. There-

fore, the Budget does not give any
definite shape or direction. There is
no focus of attention in it. But I do

not like tg deal with the different as-
pects. I would confine myself only to
a few points. A Budget cannot have
a shape cannot have g character or
direction, if there are five Finance
Ministers preparing one Budget. The
Pritme Minister himself is pronoun-
cing—and he hag every right to-—on
filnancial matters, The Home Min-
ister is pronouncing on financial
matters. The Industry Minister is
styled as a Finance Minister. The
Commerce Minister is alsg issuing
policy statements. And the Steel
Minister is also deciding basic econo-
mic and financial matters from his
Ministry. So, the other day alsg I
said, it is a poly-headed, penta-head-
ed, creature having five heads and
different types of thinking. As 5 re-
sult of it, there, is only confusion and
ng coherent policy direction. It has
been said always that this is a Budget
oriented towards rural peasantry and
development of village ang small-
scale industries. If you take the trou-
ble to look into the Budgets of the
last three or four years you will find,
Plan allocatiop for rural and village
sectors was of the order of something
like 36 per cent  in 1975-76: in 1976-
77 it was something like 38 per cent,
and it was perhaps nearly 40 per cent

this year. And the computation is
very clever. At least for once the
honourable Home Minister has been

very right in criticising it that under
the guise of different heads you have
deceptively shown that enough has
been allocated for rural and develop-
ment  sectors. This is, howeVer,
buttressed by the fact that almost all
the money hag been allocated for the
on-going projects. Therefore, they
could not do much about jt. 1t is one
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thing to say that ‘we could no: do
much about it because we have to
carry on the on-going schemes’, but
it is quite another thing to say that
this is g mew orientation and a new
direction. Nothing of that sort. At
least factg and figures do not bear it
out.

I am very much amused to find in
the Budget Speech of the hon. Finance
Minister a reference to the village sec-
tor, pural sector and many other
things. But there is not even a one-
sentence mention about the poor rural
peasant. Not even one sentence on the
poor rural peasant. They have refer-
red to farmers. Yes. But ‘farmers’
has been furaily defined by the
Janata Government. The ypich farmer
is a farmer. A landless peasant is
also a farmer. Both the tiger and the
deer, the eater and the eaten, are
clubbed together. Therefore, the allo-
cation shown thereunder will be eaten
away by the tiger together with the
deer. What sort of fumay things are
done by the Janata Sarkar should be
seriously pondered over by those res-
ponsible leaders of that Party who
want the people to believe that they
are trying to bring about a new
orientation.

The figures are somewhat like this.
Fifty per cent of the rich farmers are
controlling 65 per cent of the land
available in the country. The percen-
tage for landless peasants has risen
from 18 to 25. It ig no use saying that
this has happened during ocur time.
These are basic issues. At least on
basic issues, let us not play about
words. Let us ggree on these basic
issues. We should not be fussy about
facts ang we should not distort truth
just to lure public opinion this way
or that way. This is the basic thing
that Shri Bhagawati was mentioning
at the end of his distinguished career
here. It is 5 question of making a
basic, structural chance in the eco-
nomy. 1 am very grateful to the hon.
Finance Minister for referring to
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broad-based demands in paragraph 13.
He refers tp the generation of more
broad-baseq demand. If somebody
asks me as to what js the main
malady of this economy. I would say
that jt 7is lack of broad-based demand
or, in other words, dangerous erosion
a the purchasing power of the people.
Seventy per cent of the people living
below the poverty line do noi have
the purchasing power. Where is the
question of producing more?  What
do you produce? For whom do you
produce? The hon. Finance Minister
refers to more broad-based demand or,
I should say, effective demand. This
demaad should be backed by capacity
to pay. Landless peasants are in-
creasing in numbers and becoming
poorer and poorer. What is the use of
opening more village industries? If
you produce, who will purchase what
you produce?

Then, we should bear in mind that
hidden subsidies are given to the
richer farmers. It has been very
cautiously and very characteristically
admitted by the hpn. Finance Min-
ister. This you can see in paragraph
24, page T, where he has said that the

policy of pricing fertiliser involves
subsidy from the Central Budget
which is much more than revenue

from import and excise quty on ferti-
liser. This is tiger’s share in the
farmers’ lobby. This is not for the
poor deers landless peasants. But |
must thank the officials responsible for
preparing the Economic Survey be-
cause there I find elements of truth.
On page 9, paragraph 23.4, the Econo-
'mic Survey state:

“There js increasing pressure that
fertilisers should be provided at
prices below cost. Already jrriga-
tion water is being made available
in many States at prices which do
not even cover the cost of mainten-
ance agnd repair let alone the in-
terest charges on funds used in the
construction of irrigation projects.
Such concessions are certainly not
the pight policy in an economy like
ours in which resources are SO
scarce. Resources used in the deve-
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lopment process should yield a re-
turn which can then be sued for
ftnancing further nvestment in the
economy, particularly for the Bene-
fit of these hitherto untouched by
the development ,rocess”

Sir, who are the 1 ntouched people?
The poor peasants. Now, where has
this Budget gdeviate! from the

pre-
vious one? It is orecisely in this
sector. Ip the next five years, they

propose to bring unler cultivation an
additional 17 millior hectares. If this
analysis by the distinguished officials
is true—I think it i. true gnd I have
reason to believe that it is true be-
cause the document is an authoritative
document—and if :n additional 17
million hectares are brought under
cultivation and if the policy remains
unchanged, then it i: the tiger’s share
and it is the rich firmers’ share and
it is the kulak lobb; which will be
satisfied. Sir, I find ome sentences in
the Budget speech f the honourable
Finance Minister aad I fitad such
words, “I am satisfied, I have additio-
nal reasons for satisfaction,” and
words of this type. ] wonder what
coulq be the reason for this satisfac-
tion. The prices ar: going up. The
wholesale prices are going up. What
do we do with the Wholesale Price
Index? It is the Consumer Price
Index that the peor'e gre concerned
about. The gap be'ween the Whole-
sale Price Index aid the Consumer
Price Index is everybody’s knowledge
angd the everybody who goes to the
market knows what it is and this gap
Letween the Wholesale Price Index
and the Consumer Price Index ig the
cause for delight for the traders gnd
that is why the tr.ders’ lobby has
reason to be happy ,bout this Budget.

Sir, the unearned income of the
rich peasants is going up. But, pro-
portionate to that income, there s
nothing. How could this economy be
restructured unless we do something
about it? Sir, the Raj Committee
looked into the matter and it pointed
out that the agricu’ural sector should
be taxed properly.

But. I am afraid.
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this is ot being done which ig con-
trary to the policy of the Janata
Party economists, because they have
said—and you may also recall that—
that the people of the country have to
accept the burden of higher taxation
needed for investment in the future.
The people who are to bear the burdep
are the rich peasants? Don’t try to
protect them under a very convenient
and ambiguous, deliberately nade
ambiguous, definition of farmer. They
have also said-——it is the second Janata
policy and I am quoting from page 18
of the Budget speech of the Finance
Minister—that  their policy must
simultaneously aim at redistributive
justice and must take into considera-
tion the capacity to pay. But those
who have the capacity to pay have
been allowed not to pay. Therefore, if
an additional 17 +illion hectares
would be brought under cultivation
and if the policy remains unchanged
and if the policy remains what jt is
and if the practice remains what it
had been, then it will be nothing but
transfer of resources from the poor to
the affiuent. Now, Sir, this is not
perhaps what the policy makers in-
tended.

Now, the rural banks are forming
capital. But the capital is not being
used in the rural areas and it mig-
rates to the urban areas because the
rural people have not the capacity to
invest them. So, it is 5 very curious
paradox that capital is formed in the
rural areas, but it migrates to the
urban areas where it is used. There-
fore, policy guidelines should be there
so that the capital that is formed in
the rural areas, at Jeast a definite or
a major part of it, is used in the
rural areas. I think I sjm only ex-
pressing my pious wish that it should
be there. But I oulg also like to
say that unless the necessary condi-
tions are created there and unless the
infractructure facilities are provided,
this cannot be done and this pious
wish will not help and the capital that
is formed there will not be used
there itself. That sort of condi-
tion should be created, othewise
what  we hear these days is even

270
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more dangerous. Sir, in the fiftees
the tenure system in middle peasan.
try has been abolished but land re-
forms have not been undertaken. Sir,
the basic question is that if you want
to britig about structural changes in
our economy, if you want to make,
what the hon. Minister wants, an

effective demand broad-based, then
what is legislated upon should
be implemented and these poor

people should be helped effectively
by the State Government or local

Government, But instead, we hear
of upward revisions of land
ceilings. This is a dangerous

thing, Sir. We know from Japan’s
experiments ang from others that
from the production point of view,
small holdings can yield a lot. And
from the per acre point of view, our
performance is not very interesting.
Therefore, any talk of upward revi-
sion of land ceilings will create fire
because already you have been hear-

ing on the floor of this House and
seeing the Press reports that the
Harijans Girijans and Adivasis are
perplexed, and a deeper economic

reason now is that in ghe changed cir-
cumstances of the Janata Government,
some people, rich farmers, are feeling
emboldoned to snatch back the Ilands
already distributed. These things
should be lookeq into.

Sir, I remember, in 1969 we orga-
nised in Jadavpur University 5 semi-
nar on land reforms ang Jayaprakashji
was called there. I called on him and
told him, among others, that the
‘Bhoodan Movement’ would not be
successful. With his copious statistics
and very convincing arguments, he
tried to make the point that it will be.
But by 1974, a disillusioned J. P. told
that the ‘Bhoodan Movement’ and
voluntary land reforms had not yield-
ed the results he expected of them.
And in 1971, T remember, Mrs. Gandhi
said that if we could ngt bring about
a change in 5 peaceful way that would
come in another way; obviously she
meant—bnut left it unsaid—in a kloody
and revo'utionary way. Now, Sir, we
do not see the revolution around the
rarner, but we find 5 lot of confusion,
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a lot of tension, g lot of conflict whicir
may engulf us. What happeuned in
Bihar the othre day which has been
under-reported in the Press, may take
a very serious form tomorrow; it is
not unrelated from the movements of
suppressions, exp.oitations and, there-
fore, possible explosions in the village
areas.

I have some suggestions for the
Minister’s comsideration. Agriculture
should be brought on the Concurrent
List. This is what we tried, but we
could not do it. Where we failed, we
wish the Janata Government to suc-
ceed. And there should be 5 policy of
co-ordination and more finances to
State Governments. gir, 1 was look-
ing into the big dump of figures. 1
find that only Rs. 20 crores have been
allotted for Block Development
Plans. This is in paragraph 3 of this
document. This is the allotment made
for rural development. Elsewhere I
fing in the Budget that for land re-
forms there are Rs. 17.50  crores.
This really is once more a confirma-
tion of the fact that they are follow-
ing only on-going projects. And the
new projects they are talking of, are
for public consumption, for image
building, but not for jmplementation.
Sir, the Raj Committee Report on
Taxation and Agricultural Wealth was
prepared after a lot of hard work in
depth, and the Raj Committee has
suggested the setting up of a Land
Commission. People may  accuse
the Janata Government of many
things. But its worst enemy will not
say that it is shy of forming com-
mittees and committeeg and commis-
sions and commissions. But where
the commission is most important for
the poorest man, they have not form-
ed this land commission as suggested
by Raj Committee. They rely more on
the people like Bhoothalingam. I
will appeal to the Minister to reply
less qn Bhoothalingamsg and more on
the people like Rajs. (Time  bell
rings) 1 will say a word or two more.
T recall here that Nehru is a very
hated name these days. People have
started a conspiracy of silence to
erase the Nehruvian era. But I
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remember thit Nehru told a
National Deveiop neat Council’s meet-
ing which he lart addressed as early
as 1964 that “‘we always pay lip ser-
vice to agricultur». But when it comes
to the question of taking the portfolio
of agriculture, 1 find that no Chief

Minister is takirg agriculture and
everybody is affer Home, Industry
and General Adriinistration. I would

appeal to the Clief Ministers that if
they want to h:ln the country and
the poor, they should take the por*-
folio of agricultire and Irrigation.” I
think what Nehr: said in the National
Development Co ncil in 1964 is rele-
vant even today.

-

Sir, I must say that the performance
of this Ministry n the export front is
alarming. From a growth rate of 27
per cent, it has dropped down to 9
per cent. Somtimes, I fing that it
is said that export-led growth will
not do for this country. It is not Tai-
wan or Korea. 1 have been the
Commerce Minister of thig country for
4 years. No fool will say this. Less
than 5 per cent of the industrial pro-
duction of the country is exported.
On that 5 per cent base, you cannot
stimulate the irdustrial production
policy. The question is that you
cannot have this sort of market al-
ways. Some peodle ask as to what the
social cost of laving a high export

trade is. Sir, th: social cost is  be-
cause of the 1oor demand in the
country. You export steel not

out of love for the foreign countries.
You export steel because you cannot
use it in the country. The purchasing
power of the cc untry is less. It has
been admitted 'y the hon. Minister
that to sustain a production Jevel
and to sustain 'm employment level,
you have to produce certain things
and export is the second line of pro-
viding employmeant. Now, we are
having extra liberal industrial policy.
No licence is required. We think
that perhaps it will be announced on
the 1st of April I do not know whe-
ther it is to befnol us. What is the
implication of this extra-liberal import

[ 16 MAR.

1978 1 1978-79—General 274
Discussion

policy. What is the meaning of extra-

liberal  import and industrial

policy? It is corollary of

beginning of laissez faire economic
policy. Its implication would be to
say good-bye to self_reliance, good-
bye to import substitution attempts
and the beginning of the transterence
of resources to the developed coun-
tries. If you import more, you have
to pay more and the rich people get
richer. So, it is not within the coun-
try that Janata economic policy entails
transference of resources from the
poor to the rich. In the international
field also, the policy will imply trans-
ference of resourceg from the poor
countries like ours to the rich count-
ries. Multi_national bosses are com.-
ing here. Not for public relations.
They are brushing shoulders with the
Minister and the business magnates of
the country. Again not for public re-
lations They are for business. That
know that a climate has been created.
Multi-nationals can come. Extra-
Itheral import policy and extra-libe-
ral industrial policy is there. Rolling
plan is again a beginning of rolling
up Dplanning altogether. Therefore,
these things are really alarming, alar-
ming not only from a party’s point of
view, but alarming from the nation’s
point of view We are all equally
concerned and right_thinking Janata
leaders and Members should also be
serious about it. Sir, some sick in-
dustries are there-textile jute, sugar,
engineering, etc. are there. And some-
thing should be done about them im.-
mediately. I think, Sir there wag a
scheme of the previous Government
for taking over certain mills. And
they did take over some. We should
not be in principle averse to the take-
over when the takeover is necessary.
Merger should be allowed and, I think,
it is being allowed. Public sector
units should also be allowed to
merge, and take over the new units.
Why should the sick units only and
why not the healthy units also be
taken over in some cases? Sir, there
shoulg be a policy of indexation of’
prices. There should be a rational
and economic nexus between the pri-
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nary producer, the agricultural pro-
ducer, the middleman, the mill and
the consumer as regards price. There
should be an indexation of prices.
As we are demanding in the world
iorum, we should demand it within
the country and practise it. Other.
wise, the farmers, the sugarcane
growers, the jute growers, the cotton
growers etc. will always rightly say
that they are not getting 3 proper
price for their produce. This exercise
Was initiated a few years back and
-that should be followed up. But, Sir,
because of various pulls and pressures,
conflicting views in the Ministries and
because of the spate of commissions
and demoralisation of the officials,
things are moving very slowly, awful-
ly slowly. There are delays decisions
and sometimes no decisions at all.
Sir, as Commerce Minister, I heard
of a term and you must have also
heard it. It is ‘UNCTAD’—the United
Nations Committee on Trade and De-
velopment. Now I hear that a new
interpretation has been given to it in

the official circles of the Delhi Se-
cretariat. “Under no  circumstances
take any decision”, That is the in-

terpretation now given. The result is
that decisions are not being taken.
THE VICE.CHAIRMAN (SHRI
TU. K. LAKSHMANA GOWDA): You
may conculde year speech with that.
PROF. D. P. CHATTOPADH-
“YAYA: I am just concluding, Sir.
Files are moving from here to there
and from there to this place but no-

body is taking decisiong because
everybody is afraid of future Shah
Commissions.

Lastly, Sir, quite consistently with
the Janata policy and not inconsistent-
ly with what we have been saying,
Yhe Centre-State relationg so far as
economic affairs are concerned de-
serve very badly re-look if not a
redefinition. Sir, I am for the
unity of the country very
much. Our country ig ynitary and poli-
tically it must remain so. But eco-
nomically, in the matter of power, po-
licy and resources distribution, the
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principle of federalism should have a
bigger say. The whole part XII  of
the Constitution, particularly articles
269, 272, 274, 275, 280 and 282 should
be relooked into. I am not just say-
ing that there should be an immediate
change in the Constitution. But, I
think, nobody should feel that who-
ever speaks of a re-definition of
Centre-State relations in economic
matters is a disintegrationist or a
disruptionist. As a Minister here 1
saw and I was very painfully aware
how the Ministers and the Chief Mi-
nisters of the States were coming here
every day for petty things, for small
things. And they could not do any-
thing, Even fthe best of the Ministers
cannot do anything, not that they
lack imagination or they lack the ini-
tiative, But they do not have the po-
wer. So, also the agricultural tax.
They can get it but at the cost of
some popularity there and votes there,
Therefore, Sir, let the Centre and the
State think about putting agriculture
in the Concurrent List. The Finance
Commission does ijts work very per-
functorily. There is the NDC—the
National Development Council, the
highest policy-making body. I have
the experience of sitting in it for 6
or 7 years. For a day or half a day it
meets and all the things are approv-
ed. It is like sitting in the Parlia-
ment of a country—and I do not want
to name the country—which is called
after five years, and which sits for 6
or 7 days only to endorse what has
already been decided. So, the Finance
Commission and the National Deve-
lopment Council should be more fune-
tional and their functional duration
should be much more than what it
hag been. Otherwise, Sir, the Centre.
State relationg controversy cannot be
set at rest merely by moral appeals
or rational persuasions. Some hard
thinking and rethinking js absolutely
hecessary.

SHRI K. S. MALLE GOWDA
(Karnataka): Mr. Vice-Chairman Sir,
speaking on the Budget I would like
to stress here that there is imperative
need for the Janata Government to
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achieve a high -ate of economic
growth in the cointry during the re-
maining short period of four years,
before it faces th: next Lok Sabha
election. Only a high rate of eco-
nomic growth during the next four
years and higher incomes for every
family in the low(r income and below
the poverty line :nasses, and better
living conditions ,or them can give
confidence to thenr in the performance
of the Janata Party, which has re-
rlaced the Congriss at the Centre in
its unbroken rule of 30 long years.

Sir it must becyme a great subject
of study for the indian statesman in-
cluding the Finance Minister and all
patciotic Indian people who passion-
ately desire peace and prosperity for
each and every family in this country,
to see how the Iidian National Con-
gress and the Janata Party were de-
feated by the I[ndira Congress—a
party named after its leader Shrimati
Indira Gandhi in Andhra and Karna-
taka in the recent elections in gpite
of all that is written and harangued
about personalitv-cult, dictatorship
versus democracy lost moral values,
Himalayan politic.:1 corruption, hired
political melas, a'l eating into what
each family in the country earned and
disturbing the peice of the families,

The Indian pat‘iots, urban policy
makers and urb:n citizens should
take a lessop frown the voting pattern
in the elections t» the gtate Legisla-
tures in Karnatal.a and Andhra. The
city voting families which are much
better off economically thap the rural
people and are 'iterate, enlightened
ang discriminating have, by and large,
understood wha* free democracy
means and what utterances of politi-
cians are truthful and what are lies,
and, therefore, have, by and | large
voted for the Janata Party in prefer-
ence to the Congress (I) Party.
Especially the Havijans and the Giri-
jans have voted almost solidly for
the Congress I Purty. Gandhiji who
was the truest friang of the Harijans
and gid all for th¢ Harijan cause, won
their hearts and they put their total
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faith in him and the Congress Party
he fathered. And, the Congress,
whether it was the undivided Congress
of the Nehru era or the split and the
re-split Congress of Shrimati Indira
Gandhi’'s time continued {0 have the
samne attchment and faith of the Hari-
jans, the tribals, whether the Congress
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remained democratic or ot and
whether the Congress men turned
very corrupt or not.

It ig crystal clear now
for a student of Indian Po-
litics that during the last thirty

years since Independence the short-
sighted, urban-orieated Indian poli-
tics has increased inexerably the ur-
ban and rural socio-economic gap. The
Indian politics with political ends
had been demolishing the rural
middle class which is not only the
bulwark of democracy but alsg the
essential base for gavings-generation
and now investment. The tragic and
shocking result of these perverse fis-
cal policies for the nation has been that
rural masses are left or kept poor and
illiterate and there is no real rural
uplift. Poverty, ignorance, illiteracy
and cynicism of a large part of the
people has a direct bearing on the
strength or weakness of our desmnoc-
racy.

To strengthen domcracy in this
country there jg an ijmperative need
for the Janata Party to win over the
Harijans ad tribals who number more
than a hundred million, without their
vote op the side of truth, collective
leadership. human freedoms, funda-
mental rights, democracy in this
country can be weakened, nay felled
by ambitious and ruthless people by
fanning class-antagonism, by dividing
our people and setting one against the
other by fanning casteism in our
thousand and more castes filled so-
ciety.

Sir, T would appeal to the Prime
Minister and the Finance Minister to
adopt and implement the following
economic measures with a gense of
urgency to win the confidence parti-
cularly of the Harijans and tribals in
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the country who constilute a big seg-
ment of Indian society. We all realise
that the Indian society as a whole
owes a heavy debt to this segment of
exploited section and the whole of
the Indian society should feel very
happy and relieved to redeem this
age-long debt.

Firstly, the Prime Minister may
declarg in Parliament that ng land, the
ownership of which 1s given to a
Harijan under the tenancy reforms,
will be taken back from him as g big
propaganda is being made in the South
that the Janata Party will take away
the land confirmed to Harijans.

Secondly the Prime Minister may
declare that the much-publised bonded
labour ig illegal in whichever small
pocket it smay be existing.

Thirdly Sir, there are about 100
million Harijans and tribals in our
country. It can be computed that at
least 80 millions of them are poor,
without land or cattle or cottage in-
dustries ang they live mostly in slums
of thatched huts and hovels. If dur-
ing the last 30 years, the Congress
which was in power has given them
only sites and some small doles of
building materials, I urge upopn the
Janata Government to construct pucca
houses costing about Rs 3000]|- each and
gift them to the Harijans gnd tribals.
As separate Ministry of Housing for
the Harijans ang tribals should be
constituted at the Centre and the
houses shoulg be constructeq by the
Central Public Works Department At
least, 16 million pucca houses should
be built for 80 million Harijans and
tribals i the next 10 years by the
Central Government. This calls for
spending only of Rs. 480 crores an-
nually, during the next 10 years, that
is, Rs. 4800 crores in total.

Fourthly, Sir, drainage scheme
and water-supply schemes should go
in search of the Harijan colonies and
completed wlithin the pext 10 years
at Government cost.
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Fifthly, 30 per cent of the cottage
industries to be sanctioned in rural
areas hereafter should go to the Hari~
Jan co-operatives or individual Hari-
jans.

Sir, these positive economic mea-
sures would raise the gtatus, dignity
and living standards of a big segment
of Indian society and give them new
faith and hope in the new get-up, that
is, the new Government at the Centre.

Sir, I want to urge upon this Gov-
ernment that they have totally failed
In the family platining programmes.
Without a gerious and total effort to.
bring down the population growth
rate to 1 per cent from the present
2.4 per cent, no Government and no
party can eradicate poverty in this
couwntry in the next 9 years as pro-
mised by the Janata Party. The
whole economic growth rate will be
swallowed up by the demon of in-
creasing population. As the President
hag suggested seriously in one of his
speeches, the population explosion
should be discussed bv the national
parties in a gpirit of patriotism and
with love for the living humans and
radical steps should be taken to make
the family planning programme reach
every eligible couple in the country
so that ng couple will have more
than three children in future with a
package programme of incentives and
disincentives determinedly and dyna-
mically implemented. If this does
not give the desired result, the na-
tional patroitic political parties must
be persuaded to agree to bring about
statutory family planning in the coun-
try and cry a halt to this on-rushing
menace of the unborn to the living.

Lastly, I would appeal to our good
and venerable Prime Minister and the
Janata Party to study the realities of
the situation, changeqd attitudes of the
people and feel their pulse and go
slow on the big question of prohibi-
tion. I would appeal to Shri Morarji-
bhai to extend the time to bring total
prohibition in the country to 9 years
instead of the present 4 years.
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This course 1is necessary if the
Janata Party ig 1n realise its dream of
building a great, prosperous and
Strong democrati country as its oppo-
nents will use every single opportu-
nity to incite the gullible and affected
section of the people against the po-
licy of introducing total prohibition
dn four years.

With these words, Sir, I thank you
very much.

THE VICE-CHAIRMAN (SHRI1
U. K. LAKSHMANA GOWDA): 1
think we will have to git beyond six
because there arn quite a few gpeak-
«ers left. Mr. Goswami, can you
finish in ten min ites?

SHRI SHRIMAN PRAFULLA
‘GOSWAMI; I um an Independent;
I have got more time. My date was
15th or 16th an(, I opted for today.
Mr. Vice-Chairman, Sir, last March,
‘when the Janala Government was
formed, I welccmed it because we
wanted a chang . I welcomed it al-
thovgh I wag in the Congress at that
time. But I said that I did not find
any difference b:tween the Janata
.and the Congress, In course of time
and due to the various events in po-
litics, I retired o1 2nd February, 1978
from the Congress after about 47
years of my asssciation with it and
active work and became an
Independent I did not join the
Janata or any other Party. In
my own State, I worked for the
defeat of the Cor gress Party because
I found that Co: gress leaders were
preachung one tling ang practising
another. When the twenty-point pro-
gramme was ani ounced, we all gin-
cerely believed tnat this would be im-
piemented effect-vely. But this was
not to be. I am not critical of the
Budget only today. When I was in
the Congress, at the time of Budget
discussion every year, I used to cri-
ticise the Finance Minister. If you g0
through my spesches, you will find
‘that the year before last, I was vehe-
mently critical of the then Congress
Finance Ministes. I worked against
the Congress in the recent elections.
“Of course, I do 10t have any love for
‘the Janata. I said one year before

that the Congresg and the Janata are

T,
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working under the same pattern. The
Congress was &adepting the bourgeois
strategy ang 1t was under the bour-
geois leadership for a number of
years. But today, I find that the
Janata is also adopting the same kind
ot bourgeols strategy and the same
kind of feudal approach. This ig not
good for the country. Sir, ever since
I entered the legislature in 1952, I
have been lying emphasis on the ad-
ministrative machinery. We have
inherited  this bureaucratic system
from the British imperialists. Because
it was a peaceful transfer of power,
the bureaucratic system remained in-
tact. During the course of these years,
it has increased its strength by leaps
and bounds ynder the Parkinson’s
Law. Last year or the year before
last, I said that the bureaucracy in
this country had increased its strength
not only at the top, but at the middle
as well as at the Jower levels, So
many Secretaries, Deputy Secretaries,
Additional Secretaries, office assistants
and even Class IV staff have been
taken into the bureaucratic set up.
I said one year before that this bure-
aucratic gystem which is the hangover
of British imperialism would eat us
one day. Today, I am happy to see
that the people in this country have
awakened. They have been able to
overthrow the Congress rule which
has been there for the last 30 years.
Once the Janata Janardhan, as they
say, awakens, he wil] not tolerate any-
body, any of us, politicians. We are
hypocrites. We preach one thing and
practice another. We have been seeing
thig during the last 30 years. Once a
person becomes a Minister, he wants
to build up his empire. His son wants
to be an MLA or MP. There emerges
a gecond generation of politicians, sons

and daughters of politictans and so
on. They do not want to become
scientists and technocrats They see

all these luxurieg and the ostentatious
living and, therefore, they want to
become politicians because this is very
easy. Then, they build up their own
empire. This is going on in India.
Today, the common man is frustrated
and he is desperate. The scientists



283 Budget General

{Shri Shriman Prafulla Goswami]

and technocratg are frustrated. We
are proud of our scientists and tech-
nocrats. On the other hand there are
large number of students who copy
the vices of the hippies. They do not
want to face the realities. They copy
the hippies and they indulge in quar-
rels and so on.

What do we see in Bihar today
There is caste conflict; caste strife.
This is more than feudal. In  this
modern age, we have this caste strife.
I am unhappy at this. This is also a
matter which ig revolting to me. To-
day, in this poverty-stricken country,
caste riots are taking place. 1 do not
blame the Janata or the Congress
Government. But this i{s a manipula-
tion of the capitalist class to divert
the class war and the class conscious-
ness towards caste conflict.  What
about this reservation? There is a
caste conflict pecause of this. We have
gone to primitive age. Even in the
primitive days, the conflict was on
village-to-village basis, not on caste
basis. This is very shocking. The
leaderg should take note of this. I do
not mind i¢ there is a class war and
all of ys are swept away by that. I
prefer chaos to this sort of caste con-
flict. Thisg is all due to the manipula-
tions of the capitalists. What is this
Budget? I have criticised the Budgets
of the Congress Governments
also. Angd today I find the
worst budget. It reflects the
Finance Minister. The  Finance
Minister is absent, 1T do not mind.
He was the bureaucrat. He
entered politics in the last stage of
his life and he has produced what the
bureaucrats used to produce for our
former Ministers, Now he has pro-
duced it. I do not go by mathematics,
What is this deficit financing? Defi-
cit financing is sometimes necessary
in a developing country, but what is
this? Deficit financing is going on
and going on. Today we find the
highest deficit financing. This is no-
thing but deceiving the people, How
long can you deceive the people?
The Finance Minister and the leaders
can deceive themselveg for sometime,

6 P.M.
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but not the people. Now the people
have risen. I read in the newspapers
that Shr1 Morarji Desai did not want
deficit financing, but again his Minis-
ter hag produced the highest deficit
financing,

284

The Janata leaders and the Congr-
ess leaders used to quote Gandhiji.
The Janata leaders went to Gandhiji’s
samadhi, and what is this Gandhism?
Gandhi was physically murdered,
physically assassinated, I do not mind
but today everytime these leaders,
whether ithe Congress leaders or the
Janata leaders, are murdering him.
We talk of Gandhism but do not fol-
low that path. If Gandhiji were alive
they would not have taken his name,
because Gandhiji would have imme-
diately contradicted them and protec-
ted Harijans. Where is self reliance?
What about multinationals? Where
is your help to the village agricul-
ture and poor handloom weavers You
are giving aid to the rich  former.
Where is the marginal farmer? What
programmes are you following? What
is your direction in this Budget? I
am in this Parliament, not for revo-
lution, but for my subsistence allow-
ance. If there is any other anarchy,
anything similar I do not mind. I am
here because I have been sent by my
Legislators. I have come because I
am a fulltimer, I have no other busi-
ness. We joined politics in the prime
of our youth. It was not our last
resort, it was our first resort. We
made sacrifices. Whenever I speak I
speak by conviction. I do ret go by
mathematical budgei. The year be-
fore last I said that the budget is a
mathematical jugglery of bureaucrats.
Whether it is America or India it is a
mathematical jugglery and calcula-
tion. I told the Congress Finance
Minister, Shri Subramanian that his
budget was nothing but a product of
bureaucracy. But today’s budget s
not even that jugglery. There is no
direction. Where are your pledges?

I do not go by mathematics, What is
the direction, where is your imple-
menta ion programme? If you do

not have programmes, what is your
political leadership in the country?
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Al] the leaders- -I do not accuse the
Janata leaders aline—are after power.
They are trying o stick to power, or
regain power or to become Minister or
Prime Minister igain. Those who
have become Ministers, they want to
retain their posit on through out their
life time, But the people will not tole-
rate this. If I live, 1 will see that the
young generatior , the landless labou-
rers and all "hese people will
revolt against oir hyprocrisy. How
long will .hey to erate? Shri Morarji
Desai said: I wil! take 10 years to
remove unemployment. I do not
know whether le will live for ten
years or not, but will the people give
ten years? That is a very wrong slo-
gan. Nobody can remove unemploy-
ment unless there is a pattern of
Soviet Russia or Marxists patterii. In
capitalis. and ot} er countries there is

unemployment and you cannot re-
move it altogethrr. Even in America
uneraployment >roblem 1is  there.

Therefore, that logan is wrong. If
you build up a s ciety based on Com-
munist nor the Marxist nor the
Gandhian patterr, then there may not
be unemploymen'’. But here you have
neither the Communist nor the Ma-
xist nor the Gandhian pattern. It is
a mixed consideration. I have kept
myself in touch with the people. I
meet people; 1 see them. We are
freeom fighters. I am not like Mr.
Ghagawati. I am no! frustrated. I
am disillusioned He is not disillu-
sioned. He said, 1e is repentent. I am
not repentent. I “ now how to work at
this age. I do nit care whether the
Congress Party. goes or not, or the
Janata Party comeg or not. I am with
the people. I am with the poorer sec-
tions. The Janala Government is al-
ways blaming ~ fhat the Congress
Government ha. left all this. After
five years anoth:r Government will
come by this very democratic pro-
cess and say thar the Janata Party
has left this me:s. This is not the
way. If you want to improve and
raise the moral standard, the ethical
standard of the pnlitical leaders, clean
the politicians, clzan the political life.
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If Mr. Charan Singh wants to do that,
let him first clean his own Ministers
and his own M.Ps. I am not afraid of"
Indira Gandhi. Indira Gandhi wil] die
after 10 years or 15 years. Indira
Gandhi is not a menace. The real
menace is every politician who is.
corrupt, who wants to build his em-
pire. That is the menace. Firstly,
the politicians should be hones-. The
MPs, the MLAs, the Ministers should
be clean, They should not try to build
up patronage. What is going on?
Many Members speak about regional
imbalance and ask: What about the
North-eastern region, what about the
Andhra region? ZEvery time one be-
comes a Minister, he wantg to patro-
nise. He wants to develop his coterie..
This is not administration of justice.
If you want to keep the unity of India
remove reg.onal inbalances, look at
every State instead of looking to your
satellites, to your patronage. Only
then India will be united; otherwise
frustration will come. Mr., Bhagawati
said just now that when he went for
campaigning, one cultivator told him
that everytime he voted for whoever-
went there, but his burden, his bojh
is not removed. Why is that ? You
mav say patriotism. That is not
patriotism. In this budge., there is
an increase in defence expenditure.
The leaders profess by Gandhism but
they have increased the defence
budget. Why? Defence there must
be. But that defence does hot and
cannot come by imitating America
or Russia who have got atomic ener-
gy, a om bomb and nuclear bomb. We
should not go for that defence effort.
And what Is this? You are not able to
give even primary education to our
village boys. You cannot give even.
one school. That ig the situation.
There is power shortage. Many of the
mustard oil mills are starving because
of power shortage. And you are illu-
minating Delhi with power. I told
earlier the Congréss Ministers, “You
are wasting water in the fountains in
Delhi and drinking water is not avail--
able in our village”. This is hypo-
crisy. Once I told my Congress.
friends, “ Make Delhi smaller, All

.
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[Shri Shriman Prafulla Goswami]
-office Assistants and gthers are going
in buses. Delhi is growing the way
Calcutta is growing. You are imita-
ting America and other advanced
countries. In Calcutta, the previous
Governmeri introduced the tube rail-
way. Dr. B, C. Roy wanteg to build
another Calcutta at Kalyani. Do you
know the moral standards of India?
The tube railway may be completed
but nobody knowg whether that tube
railway will be original or not. Ins-
tead of that you have a plan which
suits us. If there is congestion, re-
move congestion. Build another Cal-
cutta instead of building the tube
railway. I .hink we want to catch
the imagination of people and say,
“We will also have a tube railway”.
That pride will not help you unless
you can remove poverty. Poverty has
increased. Poor people are starving.
Beggary has increased. So poverty
must be removed. Coming to admi-
nistration—I am sorry you have not
‘given me my time.

THE VICE-CHAIRMAN (SHR1
U. K. LAKSHMANA GOWDA; 1
have given you extra time.

SHRI SRIMAN PRATULLA GOS-
WAML: Previously  concentration
was due to the Congress Government.
Now concentration of wealth is going
on because of the Janata Government,
because of their fiscal policies. The
growth of multinationalg must stop.
Gandhiji always pleaded for self
reliance and swadeshi. If the country
-goes on borrowing from foreign count-
ries what will become of this country?
Why should you go for foreign colla-
boration and foreign technology, We
have got enough of technology. of
course, whenever we need a certain
technology we can borrow., I am
afraid these foreigners give us obso-
lete technology. I was a Member of
Committee on Public Undertakings
-and I know. As of today, we can
produce all our necessities, Our
technocrats and our own scientists
can produce all that is needed by the
public sector.

What about
;goods? You are

essential
producing

consumer
luxury
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goods instead of producing essential
consumer goods mainly food and clo-
thing. You are now producing nylon,
terylene and other luxury goods.
Produce standard cloth. What is this
nylon and terylene? During the
British Government time also they
used to produce standard cloth. To-
day people are starving. They are

not interested in your terylene and
nylon. They should get -cheaper
cloth. Because of this terylene

ang terrycot mill-owners have become
millionnaires. It you want democracy

to succeed go to the grass root.
Remove poverty. Bring a plan which
will strengthen democracy other.

wise this democracy will not remain
democracy. This parliamentary de-
moeracy is in name only. They come
ang build empires, People bhecome
Ministers and M.Ps, and build em-~
pires. This sort of democracy will not
last long. Sif, I think you have read
the law of dialectics. History does not
wait People will wait, You may win
today through manipulation but for
all time you cannot come to power.
People will revélt Instead of Jying
of hunger they wi™ f{d%e to armed
insurraction. THis is world history
and history  will repeat itself. You
want democracy. But you cannot have
it at the cost of starvation for mil-
lions,

About administration I have my
own experience of how it works.
There is the Horticulture Department.
Since I became an M.P. ] came to
know how it works, There are Direc-
tors and Deputy Directors, all plun-
dering. I have a kitchen garden. I
look after it myself. Bangalows are
provided with malis, 1 have never
understood the need for these Direc-
tors and Deputy Directors for Horti-
culture. Let there be part-time
Malis. I do not want Mali for all
time, Let him come once a week for
two hours or four hours. I want a
jasmine tree. Instead they give me
a rose garden. It is all roiten. Thé&y
are doing their job very efficiently in
the Ministers’ bungalows and here in
the rose garden. I do not want a rose
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garden. I want a kitchen garden
which I am doirg myself. Abolish

this Horticulture Department. Give
a mali and we wsll supervise oursel-
ves. I wrote to the Chairman House
Cemmit.ee. Somehody should go and
chuck up these Directors and Deputy
Directors of the Horticulture Depart-
ment, Let a Mali visit once a week
for four hours, Tkt will do. And su-
pervision? That we will ourselves do,
This bureaucracy should go. These
Ministers when they become Ministers
do not see with tleir eyes.....

¥

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Mr.
Goswami, you will have to wind up.
Already it is 6—1%.

SHRI SRIMAN PRAFULLA GOS-
WAMI: Just one point, Where is
the Gandhian prin iple? I told earlier
the Congress Mini try also that we
should begin with austerity in public
expenditure. One -.o0ld Mr. Morarji
Desai who was th: Finance Minister
then—I know this is the language I
used—*I know Mr Morarji Desai is a
man of austerity, but I am not
not concerned with his per-
sonal austerity. I am concern-
ed with the auster ty of the adminis-
tration. Where public money is not
wasted”. One can he austere; one can
be miser also. Firla and Tata have
also very simple cress, but they ex-
ploit others. There¢ fore, I am not con-
cerned with auste ity by a Minister
in his personal life Let him indulge
in luxury if it is ~/ith his own earn-
ings. But if he le:ds a luxurious and
ostentatious living with the Govern-
ment money when our people are
starving, he is cr minally and mo-
rally guilty. Of course, under IFC
he cannot be prosccuted for it, but it
ig definitely immoral. Immorality
should go. The defence of the coun-
try is dependent on  patriotism and
morale, not on sermons and all these
things. Vietnam fought the United
States, the greates* and the mightiest
power, with their high morale and
not armaments. Armaments we should
have, but no so much. Build up mo-
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rale, build up patriotism, Yesterday
somebody shouted and called me a
Chinese ag if Chinese are the only
patriots, I do not like that. Every
Indian is a patriot. But I must go
through a person’s life and find out
whether he serves the people op not,
What kind of life he lives. Somebody
may abuse 'me also Foreign agents,
are there to North-Eastern India. All
chauvinistic ideas are spreading and
foreign multi-national people and CIA
and all other types of people are there
in Assam. The gmaller newspapers are
patronised by them angd they create
frustration in the minds of the youn-
ger generation. Character assassina-
tion of leaders is going on. Therefore,
I hope our leaders will correct them-
selves or they should vacate. If they
do not vacate, the French Revolution
type of thing will come. You may
consider that you are safe today, but
the next morning you will fing a
complete change.

SHRI CHARANJIT CHANANA
(Delhi-1): Mr. Deputy Chairman,
Sir, the Janata Budget for 1978-79 is
an exercise in deception, Mr, Patel is
resorting to disguised deficit financ-
ing” to the record tune of Rs, 1050
crores. He did indulge in a similar
exercise to the extent of Rs. 85 crores
to be drawn on the country’s foreign
exchange reserves—which have now
worked out at Rs. 975 crores i.e. eleven
times the estimate. If the arithmelic
of total prohibition is also worked
out, the Budget would have to bear
an additional cost of Rs. 1000 crores—
thus the deficit financing might cross
Rs. 2,000 crores.

The second source of deficit financ-
ing, sale of gold from Government
stocks, would lead to diversion of in-
vestible resources into unproductive
hoards. It appears a paradox, if not a
joke, that the former Finance Minis-
ter, who happeng to be the country’s
Prime Minister to day, who was once
as much allergic to liberal sale of gold
and deficit financing, is heading such
movements which should not fit in
hig economic philosophy. The Gov-
ernment, a trustee of people’s hard
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earned foreign exchange reserves and
gold stocks, would be indulging in a
criminal utilisation of the same.

To come to the economics of the
release of gold for sale, the proposed
gold policy would not only contradict
the once upon a-time obstinate
slogan of Mr. Morarji De-
sai but also would be a
highly anti investment move, Gold
production in the country stands at
3 tonnes a year only, whereas the
total demand in the country for
prime gold is 75 tonnes. The Budget
which claims to fill in this gap would
require 72 tonneg of gold every year
in terms of hoards, either by smuggl.
ing or leakages out of the gold meant
for export into the domestic market.
The price argument does not fit 1n
the law of supply and demand unless
the Government is serious in promect-
ing hoardings alone at the cost of in-
vestments. The smugglers also cannot
be stopped till this gap remains.

7 The ‘“London Economist” has sum-
med up its reaction on the Budget
thus:

“India’s budget combines a record
tax increase of Rs. 560 crores, The
Finance Minister. Mr. Patel is court-
ing unpopularity all round—with
the tax payer and with his boss, the

- Prime Minister, Mr., Morarji Desai,
who hates deficit financing as much
as he hates alcohol..”

“But he cannot claim great prog-
ress, Investment spending is sche-
duled to rise by 17 per cent, the
lowest increase for three years, and
the share of rural development to
rise, feebly, from 37.4 per cent to
40-3.”

Now here, there is a comparison of
the Government’s investment in the
rural sector between the Sixth Plan
and the Fifth Plan, they have forgot-
ton to mention or they have delibera-
tely done so—that the Fourth Plan
allocation for the rural sector was
even higher than 40.3 per cent.
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Nor has Mr. Patel worked out any
convincing strategy to tap India’s
burgeoning foreign exchange reser-
ves and end the paradox of a des-
perately poor country which is in
effect—that is what the rise in the
reserves amounts to—lending ab-
road,”

Another Asian journal, the “Far
Eastern Economic Review” sums up
its reactions on the Janata Budget
thus;

“The Janata Budget seems to con-
tradict many of the conservalion
fiscal policies the party has been
following since it came to power
last March. Despite a wracking
dose of fresh indirect taxation of
Rs, 550 crores, the Finance Minister
has still left a deficit of Rs, 1050
crores.”

“The 5 per cent excise surcharge
would mean that the consumer will
have to pay more fore every article
he wuses, from sugar and soap tlo
extiles and cement, tea, cigarette
and petrol. The inflationary effect
of these measures is not discussed
in the budget.”

This would in fact mean a very high
cost escalator which would increase
the price level for the ultimate consu-
mer, The resource mobilisation is
meaningful in a developing economy
only if there is positive corelation
with optimum utilisation of the
same, Sheer mopping up of liquidity
would be inflationary, ang we should
not afford, even if we can, to do the
same, The black money operalion 1n
fact has been unfortunately the high-
est during the last one year. It
has reached the highest level simply
because the net returns on the same
are higher than any other investments.

Now the investment climate has
been accepted to be what it is. The
Finance Minister has admitted many
a time that the investment climate
has been unhealthy. In fact that has
been a puzzle for him, Various esti-
mates of black money were made
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from Prof. Kaldcr who was invited
by Pandit Nehru to Dr. V.K.R.V. Rao,
Wancho Comniittee and Prof.
Khusro. The fizure four years ago
stood at Rs. 40,000 crores. We have
made estimates cnce again ang today
this money coines to Rs. 60,000
croreS. To this the Janata Party's
contribution is not less than 25 per
cent. The Budget should have hit at
this sources. Thi amount can infact,
finance the whol: of the Sixth Five-
Year Plan. The (longress Government
did initiate converting these funds :n-
to investment tkrough the voluntary
disclosure schem .,

The J.P. bag to Rs, 90 lakhs should
provoke an in-depth study of its con-
tents and the complexion of the
funds in that ba;—whether they are
black or white, Should we promote
such bags to attract the black money
in the country One of the earliest
slogans of the J.inata leadershlp was
to baptise the sinugglers,

Corruption ha; unfortunately be-
come a part of the system in 1ihe
country. There is an urgent need to
break the corruption nexus c¢f tra-
ders—I am referring to corrupt tra-
ders only—corrupt industrialists, cor-
rupt bureaucrat., and corrupt politi-
cians, If we realise our responsibility
to the tomorrow . to come for a sound
future for our children, we must be
honest to break this nexus.

The Janata slogan of priority to the
rural development and agriculture is
another fiction. The allocation has
been increased ‘rom 37.5 to only 40
per cent, Total are meaningful only
if they are seer in details and in
depth. The detuils have not yet been
worked out besond the manifesio
which was meant only for the election
and has lost its credibility now with
the people, Wherever plans for rural
development have been announced,
they lack plann ng ang co-ordination,
The cost benefit analysis unfortuna-
tely shows tha: the so-called rural
bias is an effort to build an economy
for the agricultural tycoons only. This
would relate ty two to three per
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cent of the landlords ang exclude the
landless tillers and the small ang mar-
ginal farmers.

Rural development without land
reforms can only be a hollow slogan.
Land reforms ig a sine qua non for
the economic development of  this
country, This institutiomal change
alone can bring the rural sector to a
take-off stage. The Janata Govern-
ment, besides other things has also
inheriteg an economic infra-structure
from the previous Government which
has 'been giving rich inputs to the ru-
ral  sector, including electricily,
water, fertilisers, pesticides and other
things.

The slogan-raisers of agriculture and
its development, while accusing the
30 years of Congress rule, must al=o
admit that between 1950-51 and 1975-
76—I am quoting from Dr. Swami-
nathan’s address to the Indian Agri-
cultural Economic Society—wheat pro-
ductivity went up 6.6 to 14.1 per cent,
rice productivity from 6.7 to 12.5 per
cent, cotton productivity from 83 +to
139 per cent, and sugarcane produc-
tivity from 33.4 to 51.4 per cent—
touching and crossing 100 per cent
rise. If you take the figures of 1964-
65 ang 1975-76, the contributions of
area and yied increases to the abso-
lute gain in production were 34.4 per
cent and 65.6 per cent respectively in
rice and 38.7 per cent ang 61.3 per
cent respectively in wheat,

The Budget has faileg to spell out
plans for total employment, They
have not given allocations and théir
resulting employment generation. You
must build up a correlation between
the addittonal investment that you
will make to promote employment and
the results that you expect to get out
of it. The Budget does not blid a
correlation between additional invest-
ment and additional employment, Un-
fortunately Janata models are nearer
Hongkong, Taiwan, Singapore and
South Korea which do not resemble
the infra-structure of our economy. I
would only draw your attention to
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an open letter which appeared in the
Indian Express, written by a former
Swatantra leader, Mr, Minoo Masani,
to the Finance Minister, They want
India to copy these three or four
pockets which do not resemble our
economy at all. The Chinese total
employment or zero ynemployment or
human settlements, both rural as
well as urban, should be our model
study. We may not copy out that but
we can study it, I have perscnally,
observeq those villages and their
growth. They are nearer the Gandhian
model than the Western mode] or the
things that we talk of which do not
have a base. Each human settlement
must, therefore, aim at creating eco-
nomic, social and cultural viability.
Fortunately in our rural areas our
socio-cultural viability is very rich,
It is only the economic viability that
is to be added to these settlements.

Now, they talk of price escalation.
I would just give one instance of the
price escalators introduceq by the
Budget, And that is by increasing
the prices of the basic industrial and
agricultural inputs like power, coal
and other things. The hike in the
price of coal might convert the happy
surplus  of the Railway Minister’s
Railway Budget into a said deficit
Budget. I was talking to a madium-
sized industrialist coming from one
of the industrial town of Punjab, who
told me that for producing one tonrne
of steel — that is, a mini steel plant—
he consumes 900 units, per tonne
which means nowonwards he incurs
an additional cost of Rs, 45 per tounne,
and the raw materials that he gets
for all these things, including elect-
rodes, etc, which are produced through
electricity, again add an additional
cost of Rs. 35. Such are the examples,
If it goes on increasing like that, you
can imagine the fate of the ultimate
consumer.

The wholesale price index is a
meaningless thing for the common
man.. Only a situation will under-
stand the weightage diagram of the
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wholesale index is entirely different
from the weightage diagram of tre
consumer price index, The poorer
the consumer, the higher the weight-
age given to his essentials, And ihe
honourable Prime Minister gave a very
interesting recipe for escaping the
price rise, He suggested to the poor
people that they should shift to cheap-
er alternatives, But then, what about
a person vegetarian whose only dish
with rice or chapati is dal? If he is
to shift to any other thing, the only
alternative for him is salt alone. And
1 understand the price of salt is
going up too . . .

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA):
I think you will have to wind up.

SHRI CHARANJIT CHANANA: 1
will only wind up with this remark
that this Budget deserves strongest
opposition. But this opposition of
mine should be taken as g construc-
tive opposition, Let us not repeat
what happeneqd yesterday ang all that.
Let us learn from yesterday’s. Let us
not say the Congress Government d.d
this and that. I personally feel the
Janata Government has inherited a
sick lot from the Congress Govern-
ment. They in fact helped the Janata
Government to stay on for all this
time; otherwise, in a developing eco-
nomy like India’s uneconomic faclors
alone create a crisis, and you are see-
ing what is happening today in Bihar.
1 will wind up opposing the Budget
but my opposition is again a construc-
tive opposition,

THE VICE-CHAIRMAN (SHRI U,
K. LAKSHMANA GOWDA): Now
Shrimati Ratan Kumari. There is
hardly any time left now. I am
sorry, the lady Members will have te
take five minutes each and finish.

SHRIMATI PRATIBHA SINGH
(Bihar):No. You have given so much
time to the men, and you dg not
have some time for women. We
should also have ouy share .

THE VICE-CHAIRMAN (SHRI U,
K, LAKSHMANA GOWDA): 1 will
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clarify the positio1l, All the party
speakers have becn put up ang all
the time has been utilised. Theie is
hardly any time left now for your
party or her party or the Janata
Party. So what can I do?

SHRI NAGESHWAR PRASAD
SHAHI (Uttar Pridesh): Then ex-
tend the House b a day.

- THE VICE-CEATRMAN  (SHRI

U. K, LAKSHMANA GOWDA):
That is in your h.nds, You ask the
Chairman, you asl' the Business Ad-
visory Committee and others, But
so far as what is on the Agenda is
concerned, it is nct possible,

st e TR (Rew wiw)
wra ggawrsre S, foee g fodt
Y T8 939 ¥ ST gIETL I guferd
frd gElawz aX i gH IT @I & | 48
JT A g 5 1 o7 gad fawre gw
TST 9T @A @ @I § |

3

9T FETET & B ower &1 oger
& FT g8 G . wIRT T wLAAGY
UF TF GF § A FT T FIEA E |
97 Ag AT SAAT ®GT BT FT 0F §F
7rar ar g fSad g 59 gr aew I8 |
& ®1¢ fag wmwa 37 faaws 787 F
U AR AIRANT T F AT 48
sTadl g fF 39 oz & Ay gee
yegafeqy g1 SET | qar qiEdf F
uF g F WET o719 § IHHT HIGF
A F7 THleT F v F o7 g9 T
FII3@d § aa {371 gr gy war &
g Fgl 51 qFar # {5 qgen aww 7
ZAT A9 SAT FT v@T g1 R o9Ed
T 9T IZ G8F T qOAT Frfgs Jifa
&) faar fasg argr & TSt & awerET
T AT qGT G AT 9TG gUT 477
qiw gfawa Ser dwar 3§ @ a7
HANT, QATFET AT AT PR @

g
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¥ a¢ gU SCATIT 9T HIGETT 94T ) T
[T g ST T w1fT &7 1964~65
F A gl ol a9 S qFT AT 15
gfgana ag frami &1 60 gfamg afa
T HfaFIR g | qfagiT awg<d &1 weqr
19 wfawa & 26 wfawg g1 % 2
g7 FRETT igFie Jik @ grardy
a9 Y & | 3 FT WO BT H FIR
T JIHINT 9T HATHL FIT § | 59
qqY H FfaFd HIT IITT F T
QEAFATE | THT ITIT T AT EAT
A T4 foFara #1 39% Feqray #71 3w
feear fawr a%wm |

¥ g9 gAY qsd 9 WY ¥/ q_A
FT 6qTH HIHFAT FIAT A1EAT § £ ST
qidt & UF 9 F |ET F1q ¥ qOAT
& A1 T SaT ¥[@T F TAT FIF a1
T 7 130 A1 AMFT AR (3 a7 3 |
ST & fawa 7 agad 1 atq o 9377
AFTIT, gF IeqTeT fqed qreT § F7 QT
AT AT & 12 AT TG T &1 a7 70 |
@ gd ¥ wfqeag 7 feafa &) wadw
qX W H AT § | FIHFIS 307 gIT
g | fgar F1 Searga faear qreew
g war & ag feafq 7ar zafqu g1 @
fa AT F Tag A9 97 7 ST 0L
7 ey s R 9 AT g
B & 10 79 g QX E gy T W E
IgFT T § g8 maam #X wiAEEd
feafq |+ arfgs ar9AT *®T 11649
FUE T g ©T @I 7 10465 FUT
I S ASIHET X 150 FAT
®o A% fagg ofvgtearsi v qar
1034 FOF €79 77 QAT BT JITIHT
TR 377 {53 wraw fqad q17: 80 fgad
WA At q¥ sam g | afs #3739
20 gfaga «for sawmi av fAaifd
1 g 1 3w AT At e #9
AR
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& qg Fgar FngAl fH JAqT GFR
wadt wfeq g Aifq #7 ag ©@g
wfafead H% wese § | ST F arfes
fea & araai &1 QU FA & fq ag ret
qTET FATS T @Y & 7 % ATagTiF:
&7 ¥ 57 W ALY TGT TG T TF I
IATAT  qrarar m@rgw ad ¥
FIET AT T, Ffed TgaT I 7T
IEATEH T TEHAT T HAT TIAT QM |

wenfos g3 § 73 g fAaw &
fag aIHI F YA FIW X A AT
IEANT & eqrq ¥ gEaar Ag1 9 |y
&\ za fawr § gewr ) Aifa e gt
Fif gy % @9 ST, FEIT IR [

_weg  IgeT & gL fee g fm

AT 9T ART AT FAIZAT & | AU
ST AFME ¥ qET B 1 HES FH HA

& gyw@md fed T, 9wy gewEar

qF 9gIT ITT WS FGT W g2 !
WS & FET § qAT Fwrar § fr sarardy
amifag g1 W & 7 f% wemT § ger
FHT ITATHIT | FIHTT FT ITHFAT AT
Fferrs aX faqw sara 3= 3§ glaar
34T F1fgw a avFIT eqrat g g |
IR FATT I3 8 wifgF gy
F1 T SAAT WX T I¥ T4 AUHlAF
arr faear & 1 Jafae a7 § &1 &Y
ad Y T FW! § — WIS WK
AR | FATATD FT garT w1 w18
FARIE AT g9z § g fawdl
SAAT GIF wuq faw gu oF=al #
qUAT F AT 97 FF T I GHEATHT F7

| & AET & @A AT A

fae gt ¥ 912 FY I FF AR

. X A g oY 9 areT ey g §

T T st feamy w1 A
FUUT § 764 Ifg Fq9™a § | T,
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fareely mr7fe Tt F10 H WA qre) awgH)
#Y HgrE a1 T a0 F & fawa @
FU(T | 92 aoe fawrg F1 T AT
T8 &, qE A TAR G AT §

wa § Wew 9w A FD
FEETHT g EIR F1 oA fATAr
ST § 1 AT AW WA & a9 AR
F ¥ 2 ooir w1 frest gamo? o
™ gug FE Afaded & &1 #fawe
T F ar? § M & T sy g7 W

3w 1 sfffaeg w7 wE L F 9w

wre w3t g 6 @ fres mew &y
Ul QU § AT QI FGAWT QA

JEAIL & qF A FSFE AR
AdY o & faaed o f6a wnd & facrea
&Y 2@ & FfF 3§ qaarAEy we e
& SIST A7 QT & 1 @ A< AIRIE FT
@ qfeaftsar § F18 avavy wg) M I/
g =g fFan stan =nfge 1 FEw
w4 forerq T 3 e el @ il
SEAAYT FY FA FHEAT HAR  ITWFHT
ST 6 A 2 §

™ ARG NG F AW THE T
# foo @er 3 W foeelt & W <
g o wha e 2 fF sEege & fao wrg
e ML oY q A AL AL ) qAA-
93 WeT I FT QF THE T & | TgT
AR GTAT qEq, g8 A, A faea-
faama &)

qeq SR FE TFIX F @i qary’
FT AT § S TF FERI, AT,
FIAAT TF AT AR | WITT GLHTT HY
AT FT GIT F7 FT4 A IS T FEAT
=ifeu | st afaw fas 93 § 99 s
9T Hed 939 H SN WIfUq FF a7
TFIRAT & fa rar =fge o

HET oW &1 HEIA HIT, FIAAIS
T FUT F{IT wife afasi § 5 ot
faeelt }, ag aga &9 & afi 9
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qeq FF AT 48 WT F, FET A=Y W
I A HIW FEE A AT |

qET 92 F FIAFT AT FIA KT
FEITE WY § | AT T AT GEEHTL I
Tl @ arfvgfa 7 W0 faegie swfar
FHE I §72A FN AT ATF ATFA TeE
TadATE FY FAAGEN F AT O A
FT gared # fzar i ? gEn & oF wen
saw WY & §FF 1- 5- 76 § FAAFC qHIA
FY fear ot & M 39y 50 afqw
gft 9f wa @R & 7 &, @t
gem & =g )

TT91 FEHL § AIIH G7a973 T
g1
THE VICE-CBAIRMAN (SHRI
U. K, LAKSHMANA GOWDA):
Yes, Shrimati Prat bha Singh. ] think
you will have to fl; ht with your Whip
for putting the mal: speakers first and
the female speake's at the end and
for giving low prinrity to you.

PRATIBHA SINGH):
the Vice-

SHRIMATI
I entirely depend upon
Chairman, Sir,

THE VICE-CEAIRMAN (SHRI
U. X, LAKSHMANA GOWDA):
You must strongly fight with them.
I thingk they are 1ot chivalrous.

SHRIMATI PFATIBHA SINGH:
I will try to finish my speech quickly,
Sir. Sir, the Finan:e Minister ends his
Budget speech by saying that he is
leaving an uncovered budgetary gap
of Rs. 1,050 crores which will bhe
reduced by the :eceipts from sales
of Government gild. He, further
says that this will prevent resurgence
of gold smuggling Sir, I am no eco-
nomist, But, as « lay person, 1 fail
to understand these two facts, even if
we argue that the modern thinking of
having the backinyg of gold reserve is
out-dated. Today s monetary system
does not require the gold cushion to
back it for stability. But, Sir, this

Mowc- L.,
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is so on the condition that the cur-
rency itself is rightly and efficiently
managed, The whole question, there-
fore, turns round this important con-
sideration: Can we say that the cur-
rency has been efficiently managed?
The fact that the deficit financing of
last year, which was to be of the
order of Rs. 84 crores, has been
enhanced by more than ten times to
the order of Rs. 975 crores, sug-
gests that there has been a gross fail-
ure to manage the currency properly
and to check wasteful expenditure
and this has tended to cause serious
concern among all sections of the
people, .

Sir, we have followed the unhealthy
practice of deficit financing as the
developing countries have to resort to
this method and of issuing more cur-;
rency than is required with the con- .
sequence in this circumstance that ;
gold proves to be the most impor-
tant hedge against inflation. Sir, this
Budget has the biggest deficit financ-
ing and hence, as a lay person, I
have doubts about the sale of gold
reserve in the market to facilitate
thereby the export of gold jewellery
in the Gulf countries, Sir, I may
bring to the notice of the Government
that the All India Handicrafts Board
is already exporting jewellery, not the
pure gold jewellery, but the stone-
studded jewellery, silver jewellery
and mixed-metal jewellery. Only pure
gold jewellery was not encouraged as
gold reserves were preserved. There
was a time, Sir, when some of the
eminent members of the present Min-
istry, including the Prime Minister,
advocated a strict gold control and we
were told the virtues of this kind of
control, It is surprising that these
very members have swung from that
extreme to the opposite extreme to
advocate a complete freedom of the
movement of gold. In India, gold is
deeply connected with the social
habits and traditions and has a special
lure in women, as its sale helps them
in times of need ang distress. Even
there came restrictions on them.
Millions of goldsmiths were made
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[Shrimati Pratibha Singh]

jobless and had to suffer badly, And
now we are reversing the whole pro-
cess. We are going to import gold to
stop smuggling, How shall we dif-
ferentiate between the importeq gold
and the gold that is sold from the
stocks of the Government? Would
there be any special marketing fo
differentiate the two types? Sir, im-
port of gold is smuggling when such
import is not legally allowed, When
you allow it legally, smuggling ceases
to be smuggling in technical term. It
legitimises the transaction of the
gold import. Sir, we have to look in-
to the wider question of the advisabi-
lity or not of a free import and ex-
port of gold in and out of our coun-
try. It has been said that some eco-
nomists like Dr, P. R, Brahamananda
and Shri C, N. Vakil have advised the
Government that such a
freedom is in the interest of the coun-
try’s currency situation. But there
are other views on the subject also
and these come from the other set of
economists. In any case, even those
economists who are in favour too have
not indicated that the transactions
will be capable of covering the huge
deficit that has been proposed in the
Budget and is bound to be much big-
ger by the end of the year,

Another point the Government has
in support of the sale of gold from
the Government gold reserve is that
the unaccounted money lying idle
may become active and boost up the
economy. Sir, as other  Members
have expressed their doubts, the sale of
Government gold will bring people’s
savings, whether accounted or unac-
counted, in circulation and they will
invest this idle money later on in new
industries. Sir, the whole scheme is
too complicated for the common man
to understand people will have more
confidence in holding gold rather than
having some share in the new com-
panies as the profits and future of
the new companies are uncertain,
unless the Gavernment hag some idea
to facilitate the monopoly houses and
multinaltionals to float, new companies
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and people invest in their  shares,
what are the gafeguards for this {ype
of situations?

Sir, we want to give gold from the
Government stocks at the interna-
tional price. Will it not mean trans-
ferring resources from this country -
to other countries in different form?
Some financial exercise is necessary
to assess the gaing and losses in the
larger interest of the nation.

Sir, the Minister has time and again
mentioned in hig speeches that the
state of investment in general is very
sluggish and we are forced tg ask as
to what has been proposed to attract
investmen.s. It has been claimed that
the concessions given by way of
exempting investment in equity of
new companies from capital gains tax
will do the trick But this is not con-
vineing. The concessions which have
been proposed are very small and we
know that the new companies cannot
siart giving dividends in the initial
years and so even with good conces-
sions they do not easily attract invest-
ment. Besides, are we sure that the
proposed concessions are not calcula-
ted to help the multinationals? If so,
what will be the net gain to the na-
tional economy. It has also been
claimed that the Government is anxi-
ous to reduce the expansionary effect
of budgetary transactions. Ang as
the proposal of sale of Government
gold is designed to fulfil this aim,
even so on the same reasoning the
Government have been anxioug to
deploy a part of our foreign exchange
reserves tg offset the expansionary im-
pact of larger Plan and investment
outlays. And in this connection. ¢ has
been suggested that the steps initiated
to liberalise imports and the major
investment programme that has been
proposed to be undertaken will lead
to a significant draw down of foreign .
exchange reserves. Op paper these
promises sound plausible, but we have
heard the Finance Minister saying
too often that the investment market
continues to be sluggish. There is no
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doubt deeper re sons for this situa-
tion, and hence ‘he Government may
go deeper and p opose new Imeasures
to improve the :limate, inspire con-
fidence in the pctential investors and
try to evolve met1ods so that they may
have profits, stort-term and long-
term. The fact s, Sir, that too may
ideologies are be ng.aired by eminent
members of the Government and
there is no consi:tency either in  the
goals that are rroposed or in the
methods which are advocated. The
stability of wholesale price index
gives to the peor le no guarantee that
the retail prices will be really con-
trolled. There i+ no plan for the
public distributicn system. The so-
called stability it a result of favour-
able weather anc the grain stock and
huge foreign ex-hange reserveg left
by the previous Government. There
is no certainty that either of these
three factors is yoing to be ever last-
ing. Added to .his uncertainty, we
have in the pre ent budget a high
dose of indirect taxation which will
shoot up the co t of production and
further rise in jrices will be the
result. There is no definite measure
which will significantly contribute
ta the rellef of the poor on the one
hand and increased production
and investment climate on the other
hand.

Not long ago, it wasg asserted that
the new budget will be a man-power
budget. Survey reports in respect of
hundreds of bloiks are already avail-
able. It was cl imed that an addi-
tional investment of Rs, 2 crores per
block for a pericd of five years would
fill the Bill. But now we told
that the necessa'y information is still
not available w:th the Government
and that, therefire, all that has been
done is to allot a token provision of
just Rs. 20 crores for the purpose in
the new budget. The question is, is this
any way even a partial or initial ful-
filment of the promise that was held
out? It may even be questioned
whether it can ¢« ven be regarded as a
meaningful be:inning in the right
direction as we have 5300 blocks in

[

[ 16 MAR.

19781 1978-79—General 306
Discussion

.he country. We feel that the Gov-
ernment is moving tardily and ineffi-
ciently. Wheels of industry and com-
merce are allowed to remain stagnant
and the poor men in the street is left
to find out for himself what profit he
can harvest out of the sluggish mar-
ket and uninspiring atmosphere.
People expect from the Government
basic reformg in tax laws, agrarian
reforms, industrial managements bet-
tered with labour co-operation, acco-
untability of Stateowned undertakings
etc. We must ask 1f these great and
urgent tasks are being attempted and
if there are any indicationg in  the
budget to ensure that Government is
capable of meeting the demands of
these great and urgent tasks.

THE VICE-CHAIRMAN  (SHRI
U. K. LAKSHMANA GOWDA): Mr.
Shahi, Strictly five minutes please.

o} AT AATT AET ¢ STANTETE
wEieq, (W@ TE ATEAT S« A Ay
qza e 2t dY g e A A
ae ¥ qdg em g A faamd ¥ @) &
= 5ig @ oE gt & dE@s ¥ fau
fiF gref F AT gAT £ AT OF FIB THES!
v gumy (6 od) g gar 8, gl
¥ g% gFer ar gHHT Fer el g g,
TR ¥ gF oFST o, qwn gy gl g
¥ X @ oAl 9% Ted al gu
§ gz ® gda s S fkard g
(e ) 39 ase § g A E | @
1 78 gz SieFue Hifads §, I
S7E & | FeATaT TF TF AL AT T qH
AT w7 qW ALY e, HgAr Ay
g3} | TH AAE ¥ JQTEA TgW FT TG
sare forar AT &

@ g awe TR AifddE
¥ =Ey Qe F fawaw v sy
SUTRT IANT He F1 GrerwT A fanewe
qiat ¥ IIRT gl A1, ST FAN el
F1 GIAFT ATET AW FT IATE 3T
FY soqedT § |
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[+t 77T warz ardh)

draX e, 72 e mfes a9e
2 1 9 I gz At &« faak
faq 30 =1 ¥ go s A fFav war,
Fa W T QAT TAT HIT AZL D
AW &1 Ggmara frar war, wig F Al
F¥ T 0T AT A TAT 1 IF ATAT F
AT & fAT T97 AT 3] a9 H ZAR
FUST §IT 1 79[ 2, T & U=
¥ forq swaear 2 1 ANA, AT A R Y,
gare faa o dto =zEraMET ATES
F7 I @F WE FHAA F FARA AT
garg fzar & I¥ wa 9 ¥ 1 AN
IAFT FwE AT Bifaar g owar g,
g2 g ana fon 2z aamse
guifaat a1 wdt #¥ faar, 98 qa9aF7
fF oy sfew el #r aafas &
QFAGIE & AAT ¥ & [ g aF A "
FY, WT T 761 Freaqre fwar war | a5y
o geft €Y 3aAr [T AL g ar
FITEWIT.

(Interruptions)

THE VICE-CHAIRMAN (SHRI
U. K, LAKSHMANA GOWDA): That
we will discuss geparately. You
kindly giscuss the budget now.

oft AT AHE WEY : IART Hrfaar
gﬁ' TT TR L (Interruptions) wgggrom
ATET WT T, ITH! BIAATE 7971 §AF
F AR A, O a1 IFA AR FAT
Fgr 1 sfaer T Ag s At 7 18
gFg @ difesr gty &, g9 U@ A 10
gFs #r difent qig & 1 7= T FAF
g ? o A1 FAT § a1 daw dfsq
FHTfT farady § | wm § O S
aFAT ot FY fadaw 1§, aEEE
qIga WY T FT gL e fag arge
st 79 =i Wfiew FRnr Sy | =4,
1y § qEFH A TF, IAR] 99T =qA
SIRCIREIE -t Bl o

[ RAJYA SABHA]
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dfeg smamfa &1 § —To do &
@far & WX 7000 THT FT B
fawigz fow & dfsq Fwamta faey
FT & | AT § HITHT T7qTE FAT § HIT
FgaT § fF o 3w FT FE FaF & a1
gfeq Fxamafa & | arT 7 FA & FTAF,
FAF ...
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(Interruptions)

St dYieE REFSOT AT ST, TAT
ar FIIET TIHE F AT FET AT IR
AN FF E 7

5! AWTET NAE WE 2 AT ALHTT
1 AT@ 70 AT gFTA% * foq gfoama
FT FFAATH FT WY 9 TLTE IO
At w1 fF 5w 0w F gy
¥ FTAF GUETA R0 | W IW F @
a9 Srdd o faard &7 sgaear  gwi
q1 SaH FOF WA g, AW AT
JAM=T AT | 30 HIA FY SAIfAT F
arg WY fradt gaTT sfieiom & oeaua
St qfe @€ a8 20 AT FFAR 1t
gfeitom % faarg w1 wrear W@ @ o
& 3w Y 3T g %y &, FT 1 IAf7
g AR WX a0F e &1 o9
gl afar g, udr feami &0 wargy
g4 & AT ggadw@ aA T &1 asar §
T ag & gL & | w09 fowamal
% fog qr sformm =fgg, s9% fao
I FIT N SqIEAT & 5 FUT To FT |

oA, AR AT F FT fFowre
TAAT Tg GEHTT BF Wr & 1 3000
FUT FT f@dT A UGS 30 97
5000 FIS FT &1 AT | BIRA THFIFF
FE qEY o 74 fF el ® aig a%
W A ; SERT I GAT AT
& | I FaT, Moz A7 @ & | TN
FT AT TIeT THST AT a8 FAT FGT AT
at a1 faar Jm@m? 98 500 FAOL wo
FT &, ST =47 Arfoa g 1
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g0 TF 1T g T F G@H W
g | § FrgaT §, Wl St 59 9T e
F fr w0 FT 50 To HIEAI, W &
7 war, fasr Jrfge | gaFT JrEgE
a9e ¥ g1 A1 |

st Tt fag (ghoamom) @ @19
FITET AT |

Y TALAT AA(T WE: FHF FATAT.,

sY wWew T fag o wEAE
fafaee ot ) & w9 AT g F
fag |

{1 ANTTAT qOE WEY : &7 AT AT
a3 gu & ) ar Ferer MR fawer & 3
ST AT S [ATAT § A WATA EIT
=rfgu FifF FrIa1 AT faelt F Fa3
TLATS M ¥ UFATES SUET 9™ 9
IeaTed qwTfad gRIT ; Iearied  aEgHi
FT STH FAT M~ qFE 347 | gafog
§ frdgT #2ar { f& s w7 fawef
F FIT A TAGTES AL FATA FAT
AL 50 Fo ATFATX  FHTY AT

ot =rfew |

& wrewt gETe gt g i oAraw
& e fear 999 = gy ]7 %7
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7 P.M.
MESSAGE FROM THE LOK SABHA

The Appropriation (Vote on Ac-
count) Bill, 1975

SECRETARY-GENERAL: Sir, I
have to report to the Hoyse the fol-
lowing message received from  the
Lok Sabha signed by the Secretary
of the Lok Sabha;

“In accordance with the provi-
sions of Rule 96 of the Rulesg of
Procedure and Conduct of Business
in Lok Sabha, I am direc.ed to en-
close herewith the  Appropriation
(Vote on Account) Bill, 1978 as
passed by Lok Sabha at its sitting
held on the 16th March, 1978,

The Speaker has certified that this
Bill is a Money Bill within the mean-
ing of article 110 of the Constitution
of India.”

Sir, I lay the Bill on the Table,

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): The
House stands adjourned till 11.00 a.m.
tomorrow.

The House then adjourned
at one minute past seven of
the clock till eleven of the
clock on Friday, 'the 17th
March, 1978,

GMGIPMRND—RS [1—2104 RS— 21-6-78—570.



